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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL, NEW DELHI
M.A. No. 70/2023

In

Original Application No. 105/2023

IN THE MATTER OF:

M.L. Dhiman Applicant
VERSUS

Punjab Pollution Control Board & 3 Others Respondents

ADDITIONAL COUNTER AFFIDAVIT FILED BY THE
3" RESPONDENT

Submitted through Counsel:

S G bo
==

Dated: 30.03.2024 Bhavya Goyal, Advocate (D/1957/2014)
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Email: goyal.bhavya@gmail.com
Mobile No. +91-9711600101
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL, NEW DELHI

M.A. No. 70/2023

In

Original Application No. 105/2023 IN

THE MATTER OF:
M.L. Dhiman Applicant
VERSUS
Punjab Pollution Control Board & 3 Others Respondents
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installed STP
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL, NEW DELHI

M.A. No. 70/2023
In
Original Application No. 105/2023 IN
THE MATTER OF:
M.L. Dhiman Applicant
VERSUS

1. Punjab Pollution Control Board
Through its Member Secretary
Email-chairman.ptl.ppcb@punjab.gov.in/
mspcb@gmail.com/

pncbsee zpléyahoo.com

Respondent No. 1

2. District Magistrate/ Deputy Commissioner
District Administrative Complex,
Sector- 7€ SAS Nagar — 160055

Email: de.mhl&#punjab.gov.in

Respondent No. 2

3. AKUMS Life Sciences Limited
(Now Known as Pure and Cure Healthcare Private Limited.)

Through its Incharge
Village Sundran,Tehsil Dera Bassi, District
Mobhali, Punjab
Email: cs@akums.net
Respondent No. 3

4. State of Punjab

Through Additional Chief Secretary / Principal Secretary Department
of Environment, State of Punjab
Email: cs@punjab.gov.in
Respondent No. 4

ADDITIONAL COUNTER AFFIDAVIT BY THE 3"

RESPONDENT
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I, Mr. Shantanu the authorized representative of »4/S AKUMS Life Sciences
Limited (Now known as Pure and Cure Healthcare Private Ltd.) having its
registered office at 305, Mohan Place, L.S.C., Block-C, Saraswati Vihar,
Delhi - 110034; do hereby solemnly and sincerely affirm and under oath

state as follows:

1. 1 am the duly authorized representative of the 3™ respondent company and
have access to the books and records thereof. T am well acquainted with the
facts of the case and capable of tendering this additional affidavit in

furtherance to the Counter Affidavit dated 24.01.2024.

2. That the Respondent No. 3 effectively took control of the concerned
industrial unit situated at Village Sundran, Tehsil Dera Bassi, District
Mohali, Punjab in March 2021. However, the concerned industrial unit was

in a dilapidated condition, back then.

3. That the Respondent No. 3 has been tirelessly improving the conditions of
the concerned industrial unit day in and day out by taking various measures
including without limitation the following:

a. That the Respondent No. 3 installed an ouline monitoring system in
March 2021 itself. The said online monitoring system enabled the
concerned pollution board to monitor the pollution levels of the

concerned industrial unit remotely and regularly. It is submitted that as
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per the data collected by the said online monitoring system, the
emission levels of the concerned industrial unit were always within
permissible limits. The purchase order of the online monitoring
system dated 06.02.2021 has been annexed herewith and marked as
Annexure 8.

. That the Respondent No. 3 further installed an ATFD (Agitated Thin
Film Dryer) at the concerned industrial unit in August 2021 itself. The
invoice dated 23.08.2021 pertaining to the said ATFD has been
annexed herewith and marked as Annexure 9.

. That the Respondent No. 3 effectively installed an MEE system of
capacity 130 cubic meter/day at the concerned industrial unit in
October — December 2021 itself. The invoices dated 30.10.2021,
06.12.2021 & 28.12.2021 pertaining to the said MEE system have
been annexed herewith and marked as Annexure 10.

. That the Respondent No. 3 effectively installed a waste-water
recycling plant — reverse osmosis of capacity 200 KLD at the
concerned industrial unit in June — September 2022. The invoices
dated 24.06.2022, 04.08.2022 & 10.09.2022 pertaining to the said
waste-water recycling plant have been annexed herewith and marked
as Annexure 11.

. That the Respondent No. 3 has upgraded its emission monitoring
system through installation of an online stack monitoring analyzer in

April 2023. An invoice déted21.04.2023 pertaining to the said online
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stack monitoring analyzer has been annexed herewith and marked as
Annexure 12.

f. That the Respondent No. 3 has also upgraded its ATFD system by
installation and commissioning of a new ATFD in February 2024.
Commissioning certificate dated 26.02.2024 pertaining to the new
ATFD has been annexed herewith and marked as Annexure 13. A
chart comparing the old AGITATED THIN FILM DRYER (ATFD)

Old with the new one is:

Particulars Old ATFD New ATFD
Capacity 525 kg/Hr 1300kg/Hr
Surface Area 12.5 Sq mtr. 30 Sq mtr.
VFD Enabled No Yes
Steam Consumption 525 Kg/Hr 1150 Kg/hr
Solid Generation Qty 100 Kg/Hr Approx. 382 Kg/Hr
Water Evaporation capacity 356 Kg/Hr 918 Kg/Hr
Power consumption 15 KWh 31 KWh
Cost 29.38 Lac 135.70 Lac

A detailed P& ID of the old ATFD system installed at the concerned
industrial unit with capacity of 525 kg/hr has been annexed herewith
and marked as Annexure 14. A detailed P& ID of the ncw ATFD
system installed at the concerned industrial unit with capacity of 1300
kg/hr has been annexed herewith and marked as Annexure 15.

g. That the Respondent No. 3 has installed a new STP in February 2024.

An invoice dated 05.02.2024 p'cﬁqining to the new STP has been
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annexed herewith and marked as Annexure 16. Further, a detailed
deszription of the STP unit installed at the concered industrial unit

has been annexed herewith and marked as Annexure 17.

4. That the Respondent No. 3 has been following the best industry practices
and processes at the concerned industrial unit, day in and day out, by taking
various measures. That state of Art technology has been installed to safely
treat and dispose of all the effluent generated during the manufacturing
process. The said treatment system complies with Zero Effluent discharge.
During the manufacturing process, two types of effluents are generated, one
is Low TDS and another is High TDS effluent. The Low TDS effluent is
being treated in existing state of Art technology ETP. Gur ETP consists of
following major effluent treatment steps-

i. Biological Treatment: the biological treatment setup consists
following treatment procedures-

* QOil Skimming

« Equalization

» pH Correction

. Coaguiation

. Floccuilation
 Primary Settling

. Aerobi‘c treatment

¢ Secom?ary settling

o Tertiaxiy Settling
« MGF 1& ACEF Filtration.
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- RO

ii. Reverse Osmosis: The Treated effluent of ETP is further
treated through reverse osmosis process in installed RO
system. There are two streams generated as output. One is RO
permeate and second one is RO reject. The permeate water of
RO is further being sent to the plant to féutilize in process.
Reject from RO is sent to the Multi Effect evaporator.

iii. Multi Effect Evaporators: Reject from RO is further treated in
Multi Effect evaporator, where High TDS effluent also joins
for further treatment. The condensate of MEE is treated in
ETP and Reject is getting solidified in Agitated Thin Film
Dryer (ATFD), where moisture of concentrated reject gets
evaporated and solid so generated is sent to TSDF as it is
considered as hazardous waste.

Through above actions and treatment procedures Akums maintains Zero
Effluent Discharge. A Flowchart of the described process has been annexed
herewith and marked as Annexure 18. Also, a detailed P& ID of the MEE
system installed at the concerned industrial unit with evaporation capacity
of 4902 kg/hr has been annexed herewith and marked as Annexure 19.
Further, a drawing of the cyclone separator installed at the concerned
industrial unit has been annexed herewith and marked as Annexure 20. A
drawing of the spray nozzle installed at the concerned industrial unit has

been annexed herewith and marked as Annexure 21.
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S. That the Respondent No. 3 has itself prepared a mass balance statement of
the concerned industrial unit. The said mass balance statement has been

annexed herewith and marked as Annexure 22

6. That the Respondent No. 3 has engaged an independent consultant for
preparation of the water balance statement of its concerned industrial unit.
The water balance statement thus prepared has been annexed herewith and

marked as Annexure 23.

In the above circumstances, it is only played that this Hon’ble Tribunal
may be pleased to exempt the Respondent No. 3 in M.A. No 70 of 2023 arising
out of OA No. 105 of 2023. Or pass any other order as this Hon’ble Tribunal

may deem fit and proper in the facts and circumstances of this case.

Solemnly affirmed at New Delhi on this 30th day of March, 2024 and

signed in my presence.

VERIFICATION
I, Mr. Shantanu the authorized representative of M/S AKUMS Life Sciences

Limited (Now Known as Pure and Cure Healthcare Private Ltd.) do hereby verify

that the contents of this counter affidavit are based on records and information of

the Respondent No. 3 and are true to the bgst of my knowledge and belief.

~
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Verified on the 30th day of March 2024 at New Delhi.

WOy Pubils Delni
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Akums Lifesciences ﬁimited(ALL-l)

Village-Sundran,Post Office Mubarakpur Tehsil-Derabassi, District-SAS Nagar DERABASSI

Punjab India 140507

Ph No.: E-Mail
GSTIN No. : 03AACCP1419K1zZP Mfg Lic No
CIN No. : L24231CH1996PLC0O17755
PURCHASE ORDER
110588 Vendor GSTIN No. O3AAECD5047M2ZM PURCHASE ORDER 3100000031
DREXEL ELECTRONICS AND ENGINEERING PRODUCT P.O.DATE 06.02.2021

PVT.LTD.

IND AREA PLOT NO.442

SECTOR-82, JLPL SAS NAGAR Our PAN No. : AACCP1419K
MOHALI 160055 Punjab State Code : 03
9316660098

SNo. Item Description uUoM Quantity [Accep Rate INR Del.Date Amount INR
tance
Limit

+ %
1 | ONLINE MONITORING SYSTEM NOS 1.000| 0.0 600000.000/20.02.2021 600000.00

ONLINE MONITORING SYSTEM DX4P
COMPRISING OF: 1) INBUILT DISPLAY|
<(>&<)> MODULAR PC INSTALLED IN
THE MAIN FRAME PANEL. 2) WALL
MOUNTD/STANDALONE ENGINEERED
PANEL WITH ALL ELECTRONICS FOR
MONITORING STACK PARAMETERS
INCLUDING VOC <(>&<)> TOC. 3)
TRANSMITTER <(>&<)>SUCTION
ASSEMBLY. 4) SOFTWARE FOR ONLINE
MONITORING INBUILT. 5) ALL
CABLES. BRIEF DESCRIPTION: 1)
SAMPLING SHALL BE DONE AT
PRE-DESINATED TIME INTERVAL WHICH
CAN BE VARIED AS REQD. BY THE
USER OR CPCB. 2) ALL PARAMTERES
SHALL BE DISPLAYED ON PANEL
SCREEN <(>&<)> OLINE WEB SERVER
SOFTWARE ACCESSIBLE THRU
DEDICATED USER NAME <(>&<)>
PASSWORD. 3) VISUAL ALARM SHALL
BE ACTIVATED WHEN THE STATUS
INREASES ABOVE SET LIMIT
(OPTIONAL). 4) ADDITIONAL CUSTOM
FEATURES AS REQD.BY THE

USER (OPTIONAL) .
kkkkhhkkhhhkrkhhhkkhhhkkkhhkrkhhh*

*k*
Mat.No: 60047380 HSN No:
CGST @ 9% SGST @ 9%

9027

ANNEXURE 8

1l of 3
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ANNEXURE 8

PAYMENT TERMS : Payable in 3
installments (Not use)

Incoterms : FOR - Free on Road / AT OUR
PLANT DERABASSI

RATES AS PER ATTACHED QUOTATION REF NO:
DEEP/20-21/19-01/2 DT: 19.01.2021. &
FURTHER NEGOTIATED WITH VENDOR ON DT:
21.01.2021.

LR R R R SRS SRS E R LR R R RS

*kkkkkhkkkkhkkx

PAYMENT TERMS: 40% ADVANCE & 60% AGAINST

SUPPLY OF MATERIAL.
Fhkkhkhhhkkhkhhhrkhhhhrkhhhhkkhhhkkhhhkkhhhkkk

*kkkkkkkkkk
Points to be considered at time
dispatch:

l.List Price/MRP : Price should not be
more than List Price & MRP. O01d List or
MRP products are not acceptable. MRP of
product should not be tempered & it
should be clearly visible.
2.Specification : Specification of
Material should be strictly adhere to PO
Material Description & Technical
Annexure. i.e. Make, Model, Pack Size,
HSN/SAC Code, Grade, MOC, COA,
Dimensions, shelf life of the product &
Technical spec. etc. where ever
applicable.

3.Short Expiry : Please note short
expiry material will not be acceptable.
Specially in all types of chemicals.

4 .Warranty : Please mention warranty
terms in original invoice where ever
applicable.

5.0riginal Invoice : Original Invoice
will be sent along with consignment or
courier to the concerned persons
immediate after dispatch of material.

Total Item Value
IN: Central GST
IN: State GST

600,000.00
54,000.00
54,000.00

10

(INR.SEVEN LAKH EIGHT THOUSAND RUPEES AND ZERO PAISE)

Grand Total

708,000.00

onditi £ } rd

The following points needs to be adhered while making an invoice. In absence of any of these mandatory

requirements, the invoice/ material WILL NOT be accepted:

01.All invoices must bear our Purchase Order No. and the same delivery address needs to be mentioned as in

the Purchase Order header. Vendor will ensure to connect and share all communication on buyer registered

Email I'd & official contact No. as per email signature banner only.

2 of 3
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02.The criteria of Quality as defined in the Purchase Order must be followed, failing which, the bill/
material will not be accepted.Please ensure No official communication shall be allowed on personal contact
numbers and E mail ID's.

03.The materials/ machines must be dispatched with proper E-Way bill wherever applicable.

04.The original invoice and other related documents must be addressed to our Commercial Dept as per the
address mentioned in the Purchase Order header.

05.No payment shall be paid, if the Vendor does not deposit the GST amount timely and furnish the appropriate
return within due date.

06.In case advance payment has been made, Vendor will timely deposit GST and will file appropriate return
within time. In case of failure recovery will be made along with applicable tax, interest and penalty.
07. Important Note:

Vendor invoice shall be processed for payment on the basis of assumption that below conditions are strictly
adhered by you:-

1. Vendor has filed his outward return (i.e. GSTR1l) by 11lth /13th of following month/quarter. You are
responsible to issue a valid tax invoice with government signed QR code and 64 digits unique IRN as may be
applicable. In Case, E-invoice is not applicable to you, you have to declare on your invoice that the
provision of e-invoicing does not apply to us due to threshold limit or any other exemption, if available.
2. In absence of any of the above points 1like

(a)If you have not filed your GST returns within timelines, by including the invoices raised by you;

(b)If you have not paid GST in timely manner;

(c)If your invoices don't have any a valid IRN/QR Code.

Then, we won't be able to process your invoice for payment. You will be liable to make good any loss arising
out of the lapse on your part in this regard and the said loss shall be recovered from you along with
interest of 18% p.a. and penalty, if any.

3. You are responsible to issue a valid tax invoice with government signed QR code and 64 digit unique IRN
No. as may be applicable .In case of any invalid invoice due to which our GST credit is denied, the same will
be recovered from you with applicable interest and penalties .We also reserves the right to reject your
invoices that are invalid, in which case the payment terms will commence from the date of providing of valid
invoice by you to us.

4. Payment of your valid Tax invoice shall be subject to the condition that you shall ensure that proper
invoice, credit and debit note data is uploaded in the GST and GST liability is paid by you within statutory
deadlines, to enable we claim GST credits of the taxes in timely manner. In case of any mismatch in the data
uploaded by you on GST portal Vs the invoices submitted or GST paid to Govt. Vs Govt. charged to us, we
reserves the right to recover the GST along with interest and penalties after providing reasonable
opportunity to you to rectify the error, but not later than 31st October after close of each financial year.
Also, we reserves the right to reject your invoices if they are not appropriately and timely uploaded on
Govt. Portal or tax is not paid in time.

11

PREPARED BY APPROVED BY APPROVED BY APPROVED BY APPROVED BY
MALAPRASAD Purchase Head Finance Operation Finance
Head-API Head API

Corp.Off: Godrej Eternia, E3H, 3rd Floor, Tower B, Chandigarh Ph:27011315 Fax: 27023256

3 of 3
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4. | L
v’ ?.oxc_ Electronics & m:uc Products Pvt Ltd 2021-22 Invoice no. Dated
Piot No, 442, JLPL Industnal Area DXL/2021-22/276 ~ 1 10-Nov-2021
Sec-82, Mohali - 160055 Delivery Note Mode/Terms of Payment
GSTIN/UIN: 03AAECD5047M2ZM 'Online/against P.I.
State Name : Punjab, Code : 03 Supplier's Ref. Other Reference(s)
E-Mail : sales@drexel.in, drexel.acc@gmail.com DXL/2021-22/276 |
Buyer Buyer's Order No. Dated
Akums Lifesciences Ltd (All- 1) 3900000333 (4002081
Village - Sundran, P.O. - Mubarakpur, Teh - Derabassi, Despatch Document No. Detiveny Note Date
Distt - SAS Nagar (PB) - 140507 e =i g . S @
GSTIN/UIN 03AACCP1419K1ZP Despatched through Destination
State Name . Punjab, Code : 03 DTDC Courier Mohali
Terms of Delivery
Contct 8437443365 Akums Lifesciences Limited (All - 1)
Cont: 8437443365
SH - Description of Goods " HSN/SAC ~ Quantity Rate  per Disc % Amount
No | I W ] |0 S i o
ye 1 Annual CPCB Connectivity — 997331 1year 22500.00 year nu.ug.oo\
< 27 Sep 2021 to 26 Sep) 2022 L— —
hnaaﬁmhm. OOD.mQD .ﬁwm PH
Input CGST 2,025.00,
Input SGST 2,025.00 ~
o)) WL CHECKED FOR 4pmmo.m.@,¢m_wmc\
4 BiLL VERIFIED FOR X........L.. SIGN...
AN ? Ba: PAGSED FORT..... ... SIGN...
. Total 1year | [® nm.mmc.oec\
Amount Chargeable (in words) E &OE
INR Twenty Six Thousand Five Hundred Fifty Only
HSN/SAC | Taxable Central Tax | State Tax Total
e | Value Rate Amount  Rate  Amount  Tax Amount
997331 I 2250000 9% 202500 9% 202500  4,050.00
Total  22,500.00 2,025.00 | 2025.00  4,050.00

Tax Amount (in words) © INR Four Thousand Fifty Only

Remarks
DXLi2021-22/276
Declaration

We declare that this invoice shows the actual price of the
goods described and that all particulars are true and correct.

Company's Bank Details
Bank Name : IDBI Bank
Alc No. © 0110102000021058
Branch & IFS Code : Sec - 44D, CHD & IBKL0000272
for Drexel Electronics & Engg. Products Pvt Ltd 2021-22

Authorised Signatory

4\ ) h\b<54 \ea *ﬁve Computer generated invoice & sign is not Sn:_aa

oo as ey ey Ce IW

X m@w..vl,\/(/ 4 :heo.ﬁ_ 1

LS 23

9911 ﬁ.l




AKUMS LIFESCIENCES LIMITED

[A Subsidiary of ‘2&:‘ Drugs & Pharmaceuticals Ltd.]
VILLAGE SUNDRA, MUBARAXPUR (POST), DERABASSI, PUNJAB-- 140507

P

Date: NA:\N,

Name of m_.E.:o.."-Od\Q,n/ Electmest allan No.

P.0. No. ul.WwODODOWNW Data.=- &+ \O- u:/

.ma)dw. Preducte Pux-\Ad @ TLR\ [rmvoice No. |0+L~o~, Date:- \© -\\12\

Date:

22 €
. A Do\ | g
i Ton_ Name & Descriptions= p\\~wnc) \  C 0\ Attested Extra Sheet (Y/N)
Conne o 2.,_*& Para— B W By res, Sr. Nowonto 5. (R
_ TSS, PR .
. |Method of Checking :- WU WS €
O [Check List :
T'p) 1. Checked Intensively of Random  Yes/No - -
AN 2. Checked by Use v Yes/No
3. Checked Methodically " Yes/No
< 4. Checked for Quantity " Yes/No
5. Checked for Quality v Yes/No
6. Checked for Specification, Make & Quality as per bill ~ Yes/No
7. Checked for Specification, Make & Quality as per P.O. ~ Yes/No ;
Final Remarks: R
Approved- aaﬁewf
. | Rejected- o XTesfe
Hold- s E,.,M ,
x 3 o e igna 7
(Kindly mention reasons for Rejection & Hold) : (Checked by)
Name (E.Code)

Zri(

g ﬁﬁ%hk&v AR Fw dﬁrwhvmc_/ i

¥

‘)(ﬁ mw). -~

mn&o Pb\rp S8
—UIGEBBOE oc gmrrr

Plant Head/ Project Head*
Name:- P Lodmavn
E. Code- ALtAWH

Designation- ¥ 1 av.é_si\, .

.?9:@&3:5:82.
phase)

e of handover taken of Project) by Project Head ﬁ.sssf:..ea

.13
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"L¥ .| Eléctronics & Engg Products Pvt Ltd 2023-24 Invoice No. Dated |
Piot No. 442. JLPL Industrial Area, Sec - 82 51 - __18-May-2023

Mohali - 160055 Delivery Note 'Mode/Terms of Payment ;

| GSTIN/UIN: 03AAECD5047M2ZM A21056395 Online/against P.1.
State Name : Punjab, Code : 03 Supplier's Ref. Other Reference(s)
| E-Mail : drexel.acc@gmail.com DXL/2023-24/051 e = -
‘i____ﬂ e USRS . - E —~ | Buyer's Order No. Dated
| Buyer 3500000393  21-Apr-2023 =1 |
| Akums Lifesciences Limited (All -1) | Despatch Document No. 1Delivery Note Date |
| Village - Sundran, Post Office - Mubarakpur, LT ST RS A
! Tehsil - Derabassi , Dist - SAS Nagar, Despatched through \Destination ‘

|

| GSTIN/UIN : 03AACCP1419K1ZP 'DTDC Courier  Derabassi
| State Name : Punjab, Code : 03 k ‘
Terms of Delivery

Akums Lifesciences Limited (ALL-1)

sl Description of Goods HSN/SAC Quantity | Rate per |Disc. %
. 0 P . | e e R

Amount {
|

' 1 Online Emmission Monitoring System 90271000 1.00 nos 1,89,000.00 | nos 1,89,000.00
, sbasic Price - 180000°15% = 153000 ‘ el
Inclusive
* Cloud Logger (Device) for Online Server ‘ ‘ i
| Connectivity One Time @ 26,000 - Inclusive [ ;
| * Annual Online Server Connectivity Charges ‘ ; : l
| (01 Parameter) @ 10,000/ - Inclusive ‘ ‘
| Sr.No. -477 1
| Parameters: SPM [ ‘

]

CGST 9% | . 17,010.00
SGST 9% | ‘“ q ¢1 H | 1701000 |
/ |
|

@

|
AKUMS LIFESCIENCES LTD. | \
|

Vill. Sandran, Derkbassi 24
Material Inward (By Security) 55(,3

Bate ! l(?’i."i?.. Time fu : / ’/.7 s

Gate Entry No. ) L"D‘D'l”lbl')} ‘ S

___ {1nvoice No.: 5.) - i A8 (TR |
. Vit NU.E;M';» ] 1%2,23,020.00
e R g R e A E.&OE |
INR Two Lakh Twenty Three Thousand Twenty gods Subjeet to Venified by Warehouse .. ;

HENSAC Central Tax Siun o jirisfate Tax | Total
AP N . value | Rate | ~Amount #Rate’~1 Amount | Tax Amount_ ‘
90271000 | 1,89,000.00 9% 17,010.00. - 9%  17,010.00 . 34,020.00
Total  1,89,000.00 | 17,010.00 | | 17,010.00  34,020.00

| Tax Amount (inwords) :  INR Thirty Four Thousand Twenty Only

| B8 X Company's Bank Details

| P Bank Name . IDBI Bank

| Remgrks: ) w e Alc No. . 0110102000021058

| DXL/2023-24/051 . = Branch & IFS Code : Sec - 44D, CHD & IBKL0000272

! We declare that this invoice shows the actual price of the

| Declaration 7or Drex;i Eloct;nlcs & Er;gg Pr;duéts' 1%—24
| goods described and that all particulars are true and correct.

Computer generated invoice & sign is not required



— —

T i >

SE No - leoo09r39S” ng,

Drexel Electronlcs & Engg Products Pvt Ltd
Plot No. 442, JLPL Industrial Area

|Sec - 82, Mohali - 160055

IGSTIN/UIN: 03AAECD5047M2ZM

| State Name : Punjab, Code : 03

Tax 2\552

IIIIIIIIIIII

=

(ORIGINAL FOR RECIPIENT)

Invoice No

DXL/2022-23/335
Delivery Note

Supplier's Ref.

Dated

6-Jan-2023

"Mode/Terms of Payment

Online/against P.1.
Other Reference(s)

LAr'n!mmt' Chargeable (in words) \'),3
INR Thlrty Eight Thousand Three Hundred Fifty Only\\\\

| S5 A A210541
| E-Mail : drexel.acc@gmail.com 04 DXL/2022-23/335 it
Buyer Buyer's Order No. Dated
Akums Lifesciences Ltd (Unit - 1) 3900000956 __ 2-Jan-2023 =
Village - Sundran, P.O. - Mubarakpur, Teh - Despatch Document No. Delivery Note Date
Derabassi, Distt - SAS Nagar (PB) - 140507
GSTIN/UIN : 03AACCP1419K1ZP Despatched through Destination
State Name : Punjab, Code : 03 DTDC Courier Derabassi
) Terms of Delivery
CRnp : 8427852182 Akums Lifesciencesltd (Unit - 1)
Cont: 8437443365
'S Description of Goods . o HSN/SAC Quantity Rate  per Disc % Amount
NoleSgiei, . | (I, o
1 Annual Servor Connectivity 997331 1 oth 3250000 oth 32,500.00
27 Sep 2022 to 26 Sep 2023
Parameters: COD,BOD,TSS PH.TOC.VOC
Existing Paramsters Price - Rs 22,502
50002 for Additional Parameters
| Input CGST 2,925.00
Input SGST 2,925.00
|
| |
|
|
/ 0% Carly $377)
' b\°\\ Qud
| \ >
Neplepe 23,
S otal 1 oth

HSN/SAC T Taxable Central Tax | State Tax Total
il ol ) B Value Rate = Amount | Rate Amount Tax Amount
997331 Rl [ e . | 32,600.00 9% _2,92500 9% 2,925.00 5,850.00
| Total 32,500.00 2,925.00 2,925.00 5,850.00
Tax Amount (in words) © INR Five Thousand Eight Hundred Fifty Only
Company's Bank Details
{ Bank Name IDBI Bank
Remarks: A/c No. : 0110102000021058
DXL/2022-23/335 Branch & IFS Code Sec - 44 D,Chandigarh & IBKL0000272
Declaration for Drexel Electronics & Engg Products Pvt Ltd |

We declare that this invoice shows the actual price of the goods
described and that all particulars are true and correct
Authorised Signatory

Computer generated invoice & sign is not required
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Drexel Electronics & Engg Products Pvt Ltd 2023-24
Plot No. 442. JLPL Industrial Area, Sec - 82
Mohali - 160055

Taxﬂﬁae

T

(ORIGINAL FOR RECIPIENT)

Invoice No.

186
Delivery Note

Dated

2-Sep-2023

Mode/Terms of Payment

GSTIN/UIN: 03AAECD5047M2ZM A21061124 Online/against P.1.
State.Name . Punjab, que : 03 Supplier's Ref. Other Reference(s)
E-Mail : drexel.acc@gmail.com DXL/2023-24/186 ‘
‘Buyer Neae - L & = N :;’:':OC:':N No. zated
0 03 -Sep-2023
Akums Lifesciences Limited (All - 1) !
Village - Sundran, Post Office - Mubarakpur, Despatch Document No. Delivery Note Date
Tehsil - Derabassi , Dlst SAS Nagar, Derabassi -, 140507
GSTIN/UIN : 03AACCP1419K1ZP Despatched through Destination
State Name : Punjab, Code : 03 DTDC Courier 'Derabassi
Terms of Delivery
Akums Lifesciences Limited (All - 1)
Cont: 8427852182
Si Description of Goods HSN/SAC Quantity Rate per Disc % Amount
No | { ! |
1 Annual Online Server Renewal Charges 997331 1 oth 32,500.00 oth 32,500.00
27 Sep 2023 to 26 Sep 2024
Parameters: COD,B0D, TSS,PH,TOC,VOC
Existing Parameters Price - Rs. 22,500/
5000*2 for Additional Parameters
CGST 9% 2,925.00
SGST 9% 2,925.00
+TCKED FOR 23(9 3S°, BIGH M’L'Q/
oil.e v GFtER FOR R, S G conernen
WSIGN e
BILL PASSED FOR ZewewsmmsmsssssensS e
3So
< Soo
g\l
Total 1 oth Z 38,350.00
Amount Chargeable (in words) E.&OE
INR Thirty Eight Thousand Three Hundred Fifty Only
HSN/SAC Taxable Central Tax ~ State Tax _ Total
3 M Value Rate = Amount Rate Amount Tax Amount
997331 o =il = ~ 32,500.00 9% 2,925.00 9% _2,925.00  5,850.00
Total 32,500.00 2,925.00 2,925.00 5,850.00
Tax Amount (inwords) © INR Five Thousand Eight Hundred Fifty Only
Company's Bank Details
Bank Name . 1DBI Bank
Remarks: . A/c No . 0110102000021058
DXL/2023-24/187 Branch & IFS Code: Sec - 44D, CHD & IBKL0000272
Declaration for Drexel Electronics & Engg Prodycts Ltd 2093-24

We declare that this invoice sHows the actual price of thg goc
described and that all particulars are true and correct.

SES- Jooo [01753

orised Signatory

P

is not required



.

S || [

ALOZ2

T

TAX INVOICE
(See Rule Sec-23)

mwwano:_wka % o%.ﬂmm:m_wﬁ__m%w.w_—wwm_u hwx@m@mw ,{..m_w_.»mmm:__ MIDC Chakan, E_
Khed, Dist- Pune 410501.
Registered Office : 1401, Vikas Center,No.14 th floor, pr. C G Gidwani Marg, Chembur [E],Mumbai :- 400074
CIN NO :- U74999MH2015PTC263963 Tel Nos. :022-25205864 / 252058663

GSTIN :27AADCE9723E1ZN Pan No.AADCE9723E

Serial No.Of Invoice GST/P/21-22/059 Payment Terms 30% ADVANCE AGST. ABG, ,50% ON
SUBMISSION OF P.I A, 10%AFTER

Date Of Invoice 23/08/2021 Transport Details  COMMISIONING INSTALLATION, 10% PBG

E-way Bill No. Date Vehical No

«Purchase Order No. 3100000155 Date 25/2/2021 | R No. /LR Date

[ Origing For xzﬂon.mo |

Details Of Receiver{Silled to)

Details Of Consignee(Shipped to)

Name Akums Lifesciences Limited(Plant-1)

NameAkums Lifesciences Limited(Plant-1)

Address Village-Sundran,Post Office Mubarakpur Address Village-Sundran,Post Office Mubarakpur
Tehsil-Derabassi District-SAS Nagar Punjab India Tehsil-Derabassi District-SAS Nagar Punjab India
140201 140201
State Punjab State Punjab
State Code 03 State Code 03
GSTIN/Unique ID  03AACCP1419K1ZP GSTIN/Unique ID  03AACCP1419K1ZP
= * Description of Goods HSN Qty. |Unit Rate Tota! Freight/pac| Taxable CGST SGST IGST
CODE ( per Goods ) king & Value
| Forwarding % | Amt % | Amt *_.ea
1 |AGITATED THIN FILM DRYER | 84193900 1.00) 2490000.00 | 2480000.0d] 0.00| 2490000.00 18.0q 448200.00

CAPA:12.5 SOM

Item Description - AGITATED THIN
FILM DRYERCAPA:12.55QM

<
X ¥ ¢
v S
=%
Y:??

@Kﬂw\ o) %03

= ES
1 Wt o)
LNo: 60047846 m ./W\W,)“,M “WC@J‘ o &\
[ AKUMS LIFESCIHNCE R e 3 z, o~
- ABAES ?j‘n\ / z@ ?’vvarﬁ\;
AT o ks
in X g N WLy Foveo ok wadeisen -
_53_ No ey No \.;v »
me-& e | Jero. \«WAM/ /ERIFIED FOR Y.
Q § By W m.zmvg = ot PASED FORK.... i SIGN. |....
24
A,wﬁ, P A\.ﬂ ¢ N { @,) \
‘ - o

| nt 0.0q
| _ UTransport &.{‘ |
Insurance J‘

Packing and Forwarding Cha "\

Total 1.00 2490000.00 2490000.00° v 448,200.00|

Total Invoice Value (In figure) - 2,938,200.00 P ot = o.%
Total Invoice Value (In Word) - pg rWENTY NINE LAC THIRTY EIGHT THOUSAND TWO  [rotal Taxabie Amount 2490000.00

HUNDRED ONLY. 0.00
IcGST

Our Bank Details:- [sesTt
Bank Name  Kotak Mahindra Bank Ltd. Account No 9311911562 %mwu — na&umw%%oo

Branch Chembur IFSC Code  KKBK0000960 0.000% S|

Bank Address Jai, Plot No.359,Suburban Scheme 3,Mumbai - 400 071 Other Charges - .;., :

( Note : As per Section 269SU of the | Tax , 1961 pay quired by NEFT / RTGS only ) : 2,938,200.00
INote - 4138 Limited.
Peclaration:-We Deciare that this invoice shows actual Price of the goods described and that all particulars are
Irue & correct

Page 1 of 1
&7)S00 2865
e e a
18]10)2
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TAX INVOICE 3 .
(See Rule Sec-23) | D T il
Economy Process Solutions Priva mited. ‘
W_on oakvb\..m_. Wgﬂma Industrial m.vﬂwmaomﬂ.? ?n(nm:_._ MIDC Chakan, Tal.
Khed, Dist- Pune 410501.
Registered Office : 1401, Vikas Center,No.14 th floor, pr. C G Gidwani Marg, Chembur [E],Mumbai :- 400074
CIN NO :- U74999MH2015PTC263963 Tel Nos. :022-25205864 / 252058663
GSTIN :27AADCES723E1ZN Pan No AADCES723E
Serial No.Of Invoice GST/P/21-22/059 Payment Terms 30% ADVANCE AGST. ABG, ,50% ON
. SUBMISSION OF P.1A, 10%AFTER
Date Of Invoice 23/08/2021 Transport Details  COMMISIONING INSTALLATION, 10% PBG
[E-way Bill No. Date Vehical No
Purchase Order No. 3100000155 Date 25/2/2021 || R No. /LR Date
. Details Of Receiver(Billed to) Details Of Consignee(Shipped to)
Name Akums Lifesciences Limited(Piant-1) NameAkums Lifesciences Limited(Plant-1)
Address Village-Sundran, Post Office Mubarakpur Address Village-Sundran,Post Office Mubarakpur
Tehsil-Derabassi District-SAS Nagar Punjab India Tehsil-Derabassi District-SAS Nagar Punjab India
140201 140201
State Punjab State Punjab
State Code 03 State Code 03
GSTIN/Unique ID  03AACCP1419K1ZP GSTIN/Unique ID 03AACCP1419K1ZP
Jescription of Goods HSN Qty, [unit Rate F Taxable CGST SGST 1GST
CODE (perGoods)| o d_ﬁ.\ns Value
Forwarding % | Amt  f% | Amt |% — Amt
1|AGITATED THIN FILM DRYER 84153900 1.00|NOS | 24980000.00 | 2490000.0¢ 0.00| 2490000.00 ;& 448200.00
CAPA:12.5 SQM
Item Description - AGITATED THIN
FILM DRYERCAPA:12.5SQM
#.;3:9 60047646
L
wnt 0.04
Freight /Transport
Insurance
| Packing and Forwarding Charges
Total 1.00 2490000.00| 2490000.00 448,200.00|
Total Invoice Value (In figure) :  2,938,200.00 —He.-_ Hmount nagcoo.%
Total Invoice Value (In Word) : pg TWENTY NINE LAC THIRTY EIGHT THOUSAND TWO  [total Taxable Amount 2490000,00
HUNDRED ONLY.
0.00
Our Bank Details:-
Bank Name  Kotak Mahindra Bank Ltd. Account No 8311911562 4820000
Branch Chembur IFSC Code KKBK0000960 e
Bank Address Jai, Plot No.359,Suburban Scheme 3,Mumbai - 400 071 .
{ Note : As per Section 269SU of the I Tax , 1961 quired by NEFT / RTGS only ) 2,938,200,00
Note : Private Limited.
Peciaration:-We Deciare that this invoice shows actual Price of the goods described and that all particulars are
brue & comect
Page 1 of 1
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TAX INVOICE Triplicats For Supplier
(See Rule Sec-23) _’ _
Eco! Process Solutions Priva mited.
w_ogwﬂwk_u.ﬁmm %:wwm: _Lcuqﬁ_ﬂam.kzwaoﬁ? o.n%nm_.__m_ MIDC Chakan, Tal.
Khed, Dist- Pune 410501.
Reaistered Office : 1401, Vikas Center,No.14 th floor, pr. C G Gidwani Marg, Chembur [E],Mumbai :- 400074
CIN NO :- UT4999MH2015PTC263963  Tel Nos. :022-25205864 / 252058663
GSTIN :27AADCE9723E1ZN Pan No.AADCE9723E
Serial No.Of Invoice GST/P/21-22/059 Paymart Terma|  30% ADVANCE AGST. ABG, 5% ON
Date Of Invoice 23/08/2021 Transport Details  COMMISIONING INSTALLATION, 10% PBG
E-way Bill No. Date Vehical No
Purchase Order No. 3100000155 Date 25/2/2021 |LR No. /LR Date
_ Details Of Receiver(Billed to) Details Of Consignee(Shipped to)
Name Akums Lifesciences Limited(Plant-1) NameAkums Lifesciences Limited(Plant-1)
Address Village-Sundran,Post Office Mubarakpur Address Village-Sundran,Post Office Mubarakpur
Tehsil-Derabassi District-SAS Nagar Punjab India Tehsil-Derabassi District-SAS Nagar Punjab India
140201 140201
State Punjab State Punjab
State Code 03 State Code 03
GSTIN/Unique ID  03AACCP1419K1ZP GSTIN/Unique ID.  03AACCP1419K1ZP
escription of Goods HSN Qty, |Unit Rate Freight Taxable CGST SGST 1GST
CODE (per Goods ) 1o Wings ||  Value _
|Forwarding _* Amt. % Amt. % _ Amt.
1 |AGITATED THIN FILM DRYER | 84183900 1.00[N0s | 2490000,00 | 2490000.0d 0.00| 2490000.00 _PJ 448200.00)
CAPA:12.5 SQM
Item Description - AGITATED THIN
FILM DRYERCAPA:12.55QM
No: 80047846
It nt 0.0
F 1 nyet ITransport
Insurance
| Packing and Forwarding Charges
Total 1.00 2490000.00 2490000.00 448,200.00
Total Invoice Value (In figure) . 2,938,200.00 ﬁsu: nouK nsoSooH%
Total Invoice Value (InWord): pg TWENTY NINE LAC THIRTY EIGHT THOUSAND TWO  [Total Taxable Amount 2490000.00
HUNDRED ONLY.
0.00
ICGST
Our Bank Details:- osr
Account No 9311911562 IGST 448,200.!
Bank Name  Kotak Mahindra Bank Ltd. 8T F48.20000
Branch  Chembur IFSC Code KKBK0000960 0.000% 0.00
Bank Address Jai, Plot No.359,Suburban Scheme 3,Mumbai - 400 071 [Other Charges -
( Note : As per Section 269SU of the Tax , 1961 pay q by NEFT / RTGS only ) Final Amount 2,938,200.00|
Note : For mSJaq iqns Private Limited
Deciaration:-We Declare that this invoice shows actual Price of the goods described and that all particulars are | feel
jue & correct. >L¢~Q«w
N Page 1 of 1

1



.= Beonomy PACKING LIST
[Customer Name | Akum Life Sciences Limited (Hlani-1)
[Work Order EPS-2021-73
No. 310000155
PO Date 28022021
Loose On
1 it Sidtle ATED (12.5M9) \
2 Loose Gear Box & Motar with Stool 1
3 CHAIN COUPLING ATC-1622 1
4 Carton Box QCFAILE '
5 MI6 X 60Lg Bolt & Washer (MS ) 15 Nos 1
6 Pastic Can GEAROIL 10Ler 1
- __Total 0L B
Total Ne. of Loose ltems 2
Towl No.of Packages | ol P
A T
Note I, I l/ ,/
Special Any \ R L 2 \m
E < —_
o @ 1 / 3 w
\ 5\ \ >
- ey,
CHECK&SIGN P Ly
DISPATCHDEP. | it
——

20



|.= Economy

PACKING

; LIST

" |Customer Name | Akuan Life Scietrces Lisited (Hlant-1)
Work Order _[EPS2021.73
No. 310000155
PO Date [28022021
SeNo. Loose! Pack Tem Dimensiow Discreption :+§.e - ay b
Loose On
) 3 ATFD (12.5M) ! '
2 Loose Geat Box & Motor with Stool !
3 CHAIN COUPLING ATC-1622 1
4 Carton Box QCFILE 1
s MI6 X 60Lg Bolt & Washer (MS ) 15 Nos 1
6 Plasic Can GEAROIL 0L i
= T =l
Bl __Total e Y e

\& ~——t ey
sy

258
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Serial No:
Vehicle No:

| Weightl:

259

Party Name:

PARABOLIC DRUGS LTD
Vill Sundran Darabassi Dist. Mohali
Capacity - 50 Tons

662

PB11CX-7991 Gate Pass No: 5

ECONOMY PROCESS SOLUTIOMaterial: AGITATED THIN FILM 12.5SQM
11285 Datel: 31-08-2021 12:08

¥

: r signature

5.



(Original For Recipient)

“ A TAX INVOICE _:_E__-

KETAV

A Fonsultant

ALOTO

Address :-

PLOT NO.21,25,26,27,28,BLOCK NO.518, JUNA BABALPURA PATIA, DAHEGAM
MODASA ROAD TA:DAHEGAM, DIST:GANDHINAGAR-382305,GUJARAT.

Phone : 09687671391 (M) : 09687671377
E-mail : account@ketavconsultant.in
GST IN : 24ADIPPO287H1ZH

IRN : 97268fd2619622f5da64db9bc6f42515814560c257ba2cf73b3e7562f3436eeb

PAN : ADIPP0287H

Ackn.No : 162111148284337 Ackn.Dt : 2021-10-30 16:03

Details of Consignee (Bill to) Invoice No. : E-0216 Dt.:30/10/2021
Akums Lifesciences Ltd.(ALL-1) Challan No. @ 0216 Dt. : 30/10/2021
A Subsidiary Of Akums Drugs & Pharmaceuticals P.O. No. : 3100002153
Ltd.)Derabassi Site:Village Sundrun, P.O. Dt . 11/09/2021
Tehsil Derabassi, Distt.Mohall,Punjab-140507 J5evoe
State @ 03 Punjab ShipTo Bl CHECKED FOR 15 o
Phone : 88590-00406 2 e
Mobile : B IED FOR 729590
GSTIN : O03AACCP1419K1ZP s
PAN No.: AACCP1419K ¥ SICN
Sr.| No.& Desc Saa HSN |Packing Rate Amount
NoJ Of Packages Product Description Code | Qty. Quantity
Y Stripper Sy + Four
Effect Evaporation Plant + ATFD
System.Capacity-130M3/Day.
(o) ’
N [ | Evaporator Plant & Parts. 84198990 | 1 Set 1 Set P500000.00  2500000.00
Ms Structure Material & Colour -01 Lot.
- CH:84198990
As Per ’ DLCNO.0216Dt.30.10.2021
) .»_nc_ﬂnm LIFESCIENCES L'1ip:
/llL. Sundran, Derhbassi x
9*5\/., ~\»<d ; ;MSMZ:;:E (By $ecurity) 'w A /ww
P Date : RN Thmefio: . Abi B f
\JIP | / Gate Entry No .IM/IAIOM.’.. ; W\ W
9.7 4«{ i WV‘ / favaice No, ;.. b _v\/ ﬁw.\/
// i DA IR s ﬁ) o
A\Y\L o)\ ‘chicle 70. VLI @ n: rrm-_mnmvi Qle 4.\.J\~\
£ Nutsect 1o Verified b by 1 - ”\
1C Ltd.Pollcy 1o.22338614™ \
20 to Valid Up to 25.12.2021
Payment Within  Days. Due On:30/10/2021 1 Total 2500000.00
Document Through : Direct IGST @ 18.00 % 450000.00
Goods Despatched From @ J D ToD i, Sundrun
Manner of Transport : Union Roadways Limited.
If by motor vehicle,its Reg.No: PB-11-CL-5197
If by Rail/Air, T.R./L.R/R.R./A.W.Bill No. 025645 Dt.30.10.2021
Round Off
¥ (In Words) : Twenty Nine Lakh Fifty Thousand Only.
NET AMOUNT | 2950000.00

Terms & Conditions :

(1) We do not hold for any br ge/ 'shortag ge in transit,
(2) Our responsibility ceases when the goods are delivered to the carrier.

(3) Goods once sold will not be accepted back.

(4) Interest @24% p.a. will be charged. if invoice s not paid on or before due am_o
(5) Subject to Ahmedabad Jurisdiction,

Of

ANNEXURE 10




261

DELIVERY CHALLAN

s KETAV CONSULTANT

% ; PLOT NO.21,25,26,27,28,BLOCK NO.518,
”—A—W _‘—.,}( JUNA BABALPURA PATIA, DAHEGAM
Consultant MODASA ROAD TA:DAHEGAM,

DIST:GANDHINAGAR-382305,GUJARAT.
Phone : 09687671391 (M) : 09687671377

E-mail : k Itant.in
M/S, Akums Lifesciences Ltd.(ALL-1) Challan No. : 0216
A Subsidiary Of Akums Drugs & Pharmaceuticals Challan Date :  30/10/2021
Ltd )Derabassi Site:Village Sundrun, P.O. No ¢ 3100002153
Tehsil Derabassi,Distt. Mohali,Punjab-140507 P.O.Date : 11/09/2021
Ph.:88590-00406 Mo.: Truck No. : PB-11-CL-5197
GSTIN NO: 03AACCP1419K1ZP Transport i  Union Roadways Limited
PAN No. AACCP1419K L.R. No 1 025645 Date: 30.10.2021
Sr. Particular Qty. Unit Rate
System:Stripper System + Four Effect Evaporation Plant +
ATFD System.Capacity-130M3/Day.
f\\_sw Structure Material 1 Lot

ISMB: 300NB-06 Mtr-36 Nos.

ISMB: 250NB-06 Mtr-10 Nos.

ISMB: 200NB-06 Mtr-16 Nos.

ISMB: 150NB-06 Mtr-12 Nos.

ISMC: 100NB-06 Mtr-16 Nos.

ISMC: 75NB-06 Mtr-17 Nos.

ISMC: 125NB-06 Mtr-06 Nos.

\-Chegred Plate: 23 Nos.

\LMS Plate:8MM x 1500 x 6300Mtr- 01 Nos.
ISA: 40NB-06 Mtr-20 Nos.

ISA: 9ONB-06 Mtr-28 Nos.

LRealling Pipe: 6 Mtr -63 Nos.

\-Base Plate: 500 x 500 x 20Thk -08 Nos.

2 | Colour, 10 Tin
\_Rédoxide 20 LTR - 05 Tin.
\Jinner 10 LTR - 05 Tin.

e

Evaporator Plant & Parts. TOTAL 11
CH:84198990

DELIVERY AT:

CO'S GSTIN NO: 24ADIPP0287H1ZH
CO'S PAN NO. : ADIPP0287H

*Received the above Goods on good condition

Receiver's Signature




j 10730721, 5:06 PM
4 -

ik s e-Way Bill

E-Way Bill System

1. E-WAY BILL Details
eWay Bill No: 6813 4968 1314 Generated Date:30/10/2021 05:06 PM
Mode: Road Approx Distance: 1138km

Type: Outward - Supply

Document Details: Tax Invoice - E-0216 - 30/10/2021  Transaction type: Regular

Generated By: 24ADI PP028 TH1ZH Valid Upto: 05/11/2021

| PLOT NO 21-25-28-27-28 BLOCK
JUNA BABALPURA PATIAVILLAGE SAPA DEHGAM MODASA ROAD
(GUJARAT-382305

2. Address Details
From To
El "
GSTIN :24AD1 PPO2E THIZH GSTIN : 03AAC CP1AY 9K1ZP |
KETAV CONSULTANT AKUMS LIFESCIENCES LIMITED
GUJARAT PUNJAB
d - Dispatch From - Ship Te _

3. Goods Details

T.mznoa- Product Name & Desc,

Quantity Taxable Amount Rs, Tax Rate (C+S+1+Cess+Cess Non.Advol) ‘

_ 84198990  MEE Piant & Evaporator Plant And Parts

1.00 Set

2500000.00 NE+NE+18.000+0.000+0.00 M

Tot. Tax'ble Amt * 2500000.00  CGST Amt* 0.00
29.: Amt '0.00 Total nv.Amt * 2950000.00

6. Transportation Detalls

2.I§ 1D & Name : 24AAACU3732C1ZV & UNION ROADWAYS LTD

SGST Amt * 0.00

IGST Amt ‘'450000.00 CESS Amt '0.00

CESS Non.Advol Amt '0.00

Transporter Doc. No & Date : 025645 & 30/10/2021

5. Vehicle Detalls

Mode Vehicle / Trans
Doc No & Dt,

From  Enterod Dato

Road PB11CLE19T & 025645 & 30V102021 3011072021 05.08 PM

81348851514

:nvm&nsaxc.__na_.mggsaw_ﬁaacigminﬁ.?:_.w%xagn:o&mA 349681314

”n




:

— B a—————————
‘ .
@ .“.a | Y B2 RV [ IR TR .. 2 B g
S CLAay m,;@?_ﬁﬁj Uitldit
DELIVERY CHALLAN CUM RETUNEBAL GATE PASS
2ELIVERY CHALLAN CUM RETUNEBAL GATE PASS
D.C. N0.158/21-22 Date: 30/10/2021

AKUM LIFESCIENCES LTD.
VILL-SUNDRAN,POST-MUBAAKPUR
TEHSIL-DERABASSI,DIST-SAS NAGAR
PUNJAB-140507

DEAR SIR,
Here with we are sending material for Mee plant fabrication it’s on
Returnable Basics.

Sr.No. ITEMS Qry Project

L 1 Tsm WELDING RODE : 06 CASH
W [ WELDING CABLE 40MTR
- GAS CUTTING PIPE 25 MTR ]
& 4” CUTTING DISH 50NOS ]
s | 4” GRAINDING DISH 50NOS

6 | WELDING HOLDER 02NOS |
=7 ~_ WELDING HELMAT 01NOS ]
| 8 | WELDING HAND GLOS 08NOS 1
9 | ~ SEFTY HRLMET 06nos ) i
| 10 | WELDING GLASS 10 SET
11 | WELDING GOGALS 10NOSS i
| i@ . [ RIGHT 12” 1SET _ q
[ 13 FLEP DISH SS MS | 100NOS | _

Receiver Signature
(Authorized Signatory)

Contact Details

Contact Person: - Himanshu Patel:-+91 96876 71380, Atul Patel:-+91 9687471382

E-mail :- store@ketavconsultant.in, purchase@ketavconsultant.in

Works Address: - Plot No. 26, 27, 28, Block No. 518, Juna Babalpura Patia, Dahegam-Modasa Road,
Village: - Sapa, Tak- Dahegam, Dist.:- Gandhinagar-382305, Gujarat.

GST No i- 24ADIPPO287H1ZH PAN No:- ADIPP0287H

ae




264

TAX INVOICE E___—.—.E—_—_— (Original For Recipient)

i KETAV

‘,w Consultant

Address :-

PLOT NO.21,25,26,27,28,BLOCK NO.518, JUNA BABALPURA PATIA, DAHEGAM
MODASA ROAD TA:DAHEGAM, DIST:GANDHINAGAR-382305, GUJARAT,

Phone : 09687671391 (M) : 09687671377

E-mail : account@ketavconsultant.in

GST IN : 24ADIPPO287H1ZH PAN : ADIPP0287H
IRN : mnuooaom:mamnaounmnummmuunwinﬁomvmuo&mwggumnﬁo&&mawannouw
Ackn.No : 162111262391649 Ackn.Dt : 2021-12-06 17:27
Details of Consignee (Bill to) Invoice No. : E-0257 Dt.: 06/12/2021
Akums Lifesciences Ltd.(ALL-1) Challan No, : 0257 Dt. : 06/12/2021
A Subsidiary Of Akums Drugs & Pharmaceuticals P.O. No. ¢ 3100002153
Ltd.)Derabassi Site:Village Sundrun, P.O. Dt. : 11/09/2021
Tehsil Um_dcwmm:an.zo:m_rvcamu.:cmcu
State ! 03 Punjab Ship To
Phone : 88590-00406
Mobile :
GSTIN : 03AACCP1419K1ZP
PAN No. : AACCP1419K
Sr.[No.& Desc . HSN | Packin Rate Amount
ZM Of Packages Product Description Code o 9 Quantity
Y
System: Stripper Sy + Four . W\Cﬂ @Fl
Effect Evaporation X ey
Plant.Capacity -130M3/Day. L VERIFIED FOR .. v PIGN. .o
b L PABSED FORT].....comonee  HON. e
1 Evaporator Plant & Parts. 84198930 1 Set 1 Set 000000.00 7000000.00
(08 Nos)| (08 Nos;
CH:84198990
As Per Attached D/C No.0257Dt.06.12.2021
P——— ]
\ AKUNS LIFESCInns _
ViL s . i
26as 8. Derfhan
w h. o fiwerd (By "
N oY Do :Q. .\ N.Vv I 1
W,c.o O\“ A G B g . 2(]
RN = ||t v D 98]
/ y = rqn..ﬂﬂ Ne, ; MUONMIV
1 TNBEF 2345
Iffco-Tokio GIC Ltd.Policy No.22738614 [#0de Suigoot fo Veritseg 1. |
Dt.26.12.2020 to Valid Up to 25.12.2021 %
| . =1
Payment Within Days, Due On:06/12/2021 - & Total 7000000.00
Document Through : Direct IGST @ 18.00 % 1260000.00
Goods Despatched From : Junababalpura Dahegam To:Sundran, Derabassi|
Manner of Transport ¢ Shree Hari Logistics 1Soo0 7
If by motor vehicle, its Reg.No: TN-88-SF-2378 S S 15
If by Rail/Air,T.R /L.R./R R /A.W.Bill No. 222 D1,06.12 2021 o3]o02 [re2z
Round Off
¥ (In Words) : Eighty Two Lakh Sixty Thousand Only.
NET AMOUNT T| 8260000.00

Terms & Conditions :

(1) We do not hold for any by g pe/ age/leakage in transit.
(2) Our responsibility ceases when the 9oods are delivered to the carrier,

(3) Goods once sold will not be accepted back.

(4) Interest @24% p.a. will be charged. if invoice Is not paid on or before due date,
(5) Subject to Ahmedabad Jurisdiction,

bl Ja Koyl

< /

Alithorised Signatory
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DELIVERY CHALLAN

A) KETAV

A\M¥ ) Consultant

KETAV CONSULTANT

PLOT NO.21,25,26,27,28,BLOCK NO.518,
JUNA BABALPURA PATIA, DAHEGAM
MODASA ROAD TA:DAHEGAM,
DIST:GANDHINAGAR-382305,GUJARAT.
Phone : 09687671391 (M) : 09687671377

E-mail : ac v in
M/S, Akums Lifesciences Ltd.(ALL-1) Challan No. : 0257
A Subsidiary Of Akums Drugs & Pharmaceuticals Challan Date :  06/12/2021
Ltd)Derabassi Site:Village Sundrun, P.O. No ¢ 3100002153
Tehsil Omnmcmmm.‘gmz.Zo_._m:‘v::_.mv.éaomou P.O.Date : 11/09/2021
Ph.:88590-00406 Mo.: Truck No. : TN-88-SF-2378
GSTIN NO: 03AACCP1419K1ZP Transport :  Shree Hari Logistics
PAN No. AACCP1419K LR. No : 222 Date: 06.12.2021
Sr. Particular Qty. Unit Rate
Sy : Stripper System + Four Effect Evaporation Plant.
Capacity-130M3/ Day. 2
" Calandaria 1 & 2 2 | Nos
2 |“Preheater, 1& 2. N“ Nos
3 'apor Separator 1 & 2. 2 Nos
4 ,Wmczmom Condenser, 11 Nos
5. Iron Cage 1| No
Support: 25 ZoW\
Evaporator Plant & Parts. TOTAL 8
CH:84198990
DELIVERY AT:
CO'S GSTIN NG  24ADIPP0287H1ZH
CO'S PANNO. : ADIPP0287H ===
S
Y/ h..O\g 71\

“Received the above Goods on good condition

Receiver's Signature

For KETAW CONSULT,




1216/21, 5:48 PM

E-Way Bill System

e-Way Bill

1. E-WAY BILL Details

eWay Bill No: 6413 6026 4808

Mode: Road

Type: Outward - Supply

Generated Date:06/12/2021 05:48 PM
Approx Distance: 1138km

Document Detalls: Tax Invoice - E-0257 - 06/12/2021 Transaction type: Regular

Generated By: 24ADI PP028 7TH1ZH Valid Upto: 1211212021

2. Address Details
From To
GSTIN  24ADI PPOZ8 THIZH | GSTIN | 03AAC CP141 BK1ZP
KETAV CONSULTANT AXUMS LIFESCIENCES LIMITED
GUJARAT PUNJAB
= Dispatch From - : Ship To =
PLOT NO 21-25.25.27.28 BLOCK VILLAGE SUNDRAN
_ JUNA BABALPURA PATIAVILLAGE SAPA DEHGAM MODASA ROAD vl PO MUBARKPUR
L GUJARAT- 382305 L —— EHSIL OERABASSIPUNIAB-140507

. 3. Goods Details

*vxuznoac Product Name & Desc.

84198890  MEE Plant & Evaporator Plant And Parts 1.00 SET 7000000.00

Tol. Taxble Amt ' 700000000  CGST Amt ' 0.00

COper Amt 0.00

SGST Amt  0.00 IGST Amt '1260000.00 CESS Amt '0.00

Total lnv.Amt * 8260000.00

9..-3.8:!.2. Detalls
__..!_u!!! ID & Name : 24AFMPC7401E4ZV & SHREE HARI LOGISTICS

5. Vehicle Details

Quantity Taxable Amount Rs. Tax Rate (C+S+1+Coss+Cess Non.Advol) —

NE+NE+18.000+0.000+0.00 _

CESS Non Advol Amt '0.00

Transporter Doc. No & Date : 222 & 06/12/2021

Mode Vehicle / Trans
DocNo 8 DL
Roog TNESSF2378 & 222 & 0612/2021

From Enterad Date Entered By CEWB No,

0611272021 05:48 PM

[ : Cig
hitps ybiligst.gov.in/Bill

621360064006

EwayBillPrint.aspx?ewb_no=641360264808




’
.

.. - Serial No:
Vehicle No:
Party Name:

Weightl:
Weight2:
. Net weight:

267

/

PARABOLIC DRUGS LTD
Vill Sundran Darabassi Dist. Mohali
Capacity - 50 Tons

1165
TN88F-2378 ) Gate Pass No:
KETAV CONSULTANT Material;

14890 Datel:

8245 Date2:

6645

87
STRIPPER SYSTEM CAP 130M3

09-12-2021  11:37
09-12-202116:20°

signature

)
amy Jojer
i i o

/] \

| =f :ﬁ,,\.;

%ﬁ 11202-21160 C S P
v \ 2 L 4 owpN Ajreq
NAQ/S 5 10N JOMBA
‘o ssed PO PN TJHIS

suog, s - Hede)
IEYORN *ISI(] ISSEqEIR(] ULIpUNS [[IA
ar1SOHNAA DITOAVIVd



R 11 [ e —
ALOTODY
I %
v
Address :-
PLOT NO.21,25,26,27,28,BLOCK NO.518, JUNA BABALPURA PATIA, DAHEGAM
MODASA ROAD TA:DAHEGAM, U_m._.um>zox_z>0>n.wm~u0m.ncu>n>._n
Phone : 09687671391 (M) : 09687671377
E-mai : account@ketavconsultant.in
GST IN : 24ADIPP0287H1ZH PAN : ADIPPOZ87H
IRN ; S.:mcnwamauwmmnwnvwammcnwmun«w&umaﬁmunwwaamgoﬂwnﬁuwmuNmNmDmu
Ackn.No : 162111333082669 Ackn.Dt : 2021-12-28 18:09
Details of Consignee (Bill to) Invoice No. : E-0283 Dt.: 28/12/2021
Akums Lifesciences Ltd.(ALL-1) Challan No. : 0283 Dt. : 28/12/2021
A Subsidiary Of Akums Drugs & Pharmaceuticals P.O. No. . 3100002153
Ltd.)Derabassi Site:Village Sundrun, P.O. Dt. + 11/09/2021
Tehsil omﬁwommmroa:.zgm_..vcEmw.Somou
State ¢ 03 Punjab Ship To QW, ~ Q
Phone : 88590-00406 \N / \
Mobile : Y3~ 7ol 50
GSTIN : 03AACCP1419K1ZP
PAN No. ! AACCP1419K
Sr.|No.& Desc HSN | Packing Rate Amount
No.| Of Packages Product Description Code oty. Quantity
N
)
System:Stripper System + Four oy @Iﬂ@.ﬁn FOR ﬂm.vﬂw.\\kaz At
Effect Evaporation 2| v ades g -
Plant.Capacity- 130M3/Day. ﬂ “VEs L VERIFIED FOR X.. .o . SIGN |
o0 ba| PASSED FORY SICN...... ..
6 1 Evaporator Plant & Parts. 841989%) 1 Set 1 Set 5695000.00 5695000.00
N 101 Nos)| (101 Nos
CH:84198990
As Per Attached D/C No.0283Dt,28.12.2021
AKUMSIE 7 ES LD,
ﬂ e 2 e ¥ .
B o= |} Dafe : Jb,n | #ubl e
N\Q_\ 0’4 » Gilke £+ 2 s =18
( 2 et ¥ 32871
wo* A ad. | E se el
P P Frpdb e Yygo—
» » : "
ICICI Lombard GIC Ltd.Policy No.2001/245 Soomaity
169650/00/§00 Dt.27. 12.2021t0 26.12.2022 S
Payment Within Days. Due On:28/12/2021 1 Total 5695000.00
Document Through . Direct IGST @ 18.00 % 1025100.00
Goods Despatched From . Junababaipura Dahegam To:Sundran, Derabass||
Manner of Transport : Union Roadways Limited SlSocos )2
If by motor vehicle,its Reg.No: HR-68-B-4480
I by Rail’Air, T.R/L.R/R.R/A W.Bill No. 25734 Dt.28.12.2021 _. w\ o2 \ 02 \.N S
\*a Round Off
T (In Words) : Sixty Seven Lakh Twenty Thousand One -
Hundred Only. A ] NeT amounTt Z| 6720100.00
U 3
Terms & Conditions : Al
(1) We do not hold r for any br ge/ ge/shortage/leakage in transit,

(2) Our responsibility ceases when the goods are deliv
(3) Goods once sold will not be accepted back.

(4) Interest @249 P-a, will be charged. If invoice is not paid on or before due date,
(5) Subject to Ahmedabad Jurisdiction.

ered to the carrier,
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DELIVERY CHALLAN

# b g PLOT NO.21,25,26,27,28,BLOCK NO.518,
k| —A m — // JUNA BABALPURA PATIA, DAHEGAM
f '8 MODASA ROAD TA:DAHEGAM,
DIST:GANDHINAGAR-382305,GUJARAT.
- Phone : 09687671391 (M) : 09687671377
E-mail : I in
M/S, Akums Lifesciences Ltd.(ALL-1) Challan No. : 0283
A Subsidiary Of Akums Drugs & Pharmaceuticals Challan Date :  28/12/2021
Ltd.)Derabassi Site:Village Sundrun, P.O. No * 3100002153
Tehsil Derabassi, Distt Mohali,Punjab-140507 P.O.Date : 11/09/2021
Ph.:88590-00406 Mo : TruckNo. : HR-68-B-4480
GSTIN NO: 03AACCP1419K1ZP Transport :  Union Roadways Limited
PAN No AACCP1419K LR No . 25734 Date: 28.12.2021
Sr Particular Qty. Unit Rate

System:Stripper System + Four Effect Evaporation Plant.
Onvun_Q.Aue!u\UnS

1 |~ Electric Panel (PLC + Scadaj\" Y| No
2 | Electric Cable 1V Lot
[ 1.58q.MM % 3Cr x Cu x Ar x 370 Mtr-02,
2.58q.MM x 3Cr x Cu x Ar x 160 Mtr-01
4 Sq.MM x 3Cr x Cu x Ar x 130 Mtr-01.
6 Sq.MM x 3Cr x Ar x 180 Mtr-01.
“1S9.MM x 1 Pair x Sheilded xAr Xx380Mtr-1
4Sq.MM x 1 Pair x Sheilded xAr x 83Mtr-1 - 4 B
{07 Bundie) % Y
3 | 'SS 316 Pipes 9 [ No=) 'R p}
1/2"-01(02 Z._.v.mk...o:om Mtr),2"-01,
2 1/2-02,1 1/4"-04 wth
MS Angle 5 | No-2 W 2 o feer
40NB-05 Nos. &
+ MS Channel 7 No
75NB-07 Nos. :
MS Railing Pipes 4V'| No
¥ 32NB-04
eal Water Tank ™" No
zW\.Mmm_ Water Condenser 1 | NoV -
_Insulation LRB Matress 43 | Bag v
v\BEBSEB Coil With GI Wire & Screw 1 v No
(386 Kgs). Z
11 [ Gl Roof Sheet 13v"| No
(1000 MM x 5800 mtr Long)-13 Nosy”
12 Gl Cable Tray With Cover 1 Lot
600 MM-12 Nos, 50 MM -35 Nos, 200 MM-18Nos v
300 MM -04 Nos. ‘

G! Earthing Strip(25x6MM)-70 Mir v~
13 4 Corrugated Box 1 No -
RS+JB-04,Lighting Lamp-20 Nos 03 Box. v
LT-02,PG-1 0,VG-07,TG-08, LS-02,RTD-08.-03
Box,Mech-Seal For Pump:AF-10-02, AF-12-02

-

-
o © o~

TOTAL

DELIVERY AT;

CO'S GSTIN NOx
CO'S PAN NO. :

"Received the above Goods on good condition A\

&)
.>:=_o.q. e .e:u.s.?\l

N

\Wh

Receiver's Signature




DELIVERY CHALLAN

—

«] - KETAV CONSULTANT
r- PLOT NO.21,25,26,27,28,BLOCK NO.518,
—ﬂ m — / / JUNA BABALPURA PATIA, DAHEGAM
Coastltant MODASA ROAD TA:DAHEGAM,
DIST:GANDHINAGAR-382305,GUJARAT.
Phone : 09687671391 (M) : 09687671377
E-mail : t I in
M/S, Akums Lifesciences Ltd.(ALL-1) Challan No. : 0283
A Subsidiary Of Akums Drugs & Pharmaceuticals Challan Date :  28/12/2021
Ltd.)Derabassi Site:Village Sundrun, P.O. No ¢ 3100002153
Tehsil Derabassi,Distt Mohali,Punjab-140507 P.O.Date : 11/09/2021
Ph.:88590-00406 Mo.: Truck No. : HR-68-B-4480
GSTIN NO: 03AACCP1419K1ZP Transport  :  Union Roadways Limited
PAN No. AACCP1419K L.R. No I 25734 Date: 28.12.2021
Sr. Particular Qty Unit Rate
System:Stripper System + Four Effect Evaporation Plant.
Capacity-1 30M3/Day.
DFM:25NB-01,40NB-02. Rotametr: 1 00 to 1000
Kg/Hr-01.-03 Box.Cable Gland With Hood:
19MM-90, 25MM-35.Cable Tie:300MM-15 Pk,
Ring Type Lugs.6Sq.MM x 6MM Home-01 Pkt
Earthing Cables 6Sq.MM x Flaxible x Mult
icore x 90 Mtr.-01 Box.SS31 6Reducer: 1/2"
x11/4"-01,2"x21/2"-08. Gasket: 1/2"-25,3/4
..._m.:k..;m_‘_:m..;m.m..-._m.ws..-oa.u..
.ow.m...oa;o...o._;m...._m.i.ﬁw. 01 Box, ;
14 | Wooden Box 2| No
SCV:50NB-01 Nos,65NB-01 Nos .-02 Box.
15 | Gunny Bag 1.1 No
o SS316Bend:1/2"-06,21/2"-01,11/4"-06 NRV-
N 11/2"-2. SSFlanges:11/4"-06,11/: "-02,2"6
S$S§316 Flange Valves:1"-01
AN SG2 1/2"-01
Gl Nut & Bolts: 1/2"x4"-08, 5/ "%4"-20.
PU Pipes:40 Mtr. Addepter: 1/4"-35 Nos.
U Qm:_nu__..;m;\m...ao; 1/4"-15,11/2"-10
2"-05
Evaporator Plant & Parts TOTAL 101
CH:84198990
DELIVERY AT:
CO'S GSTIN N&x 24ADIPP0287H1ZH
CO'S PAN NO. : ADIPP0287H

"Received the above Goods 0n good condition

Receiver's Signature




— 12028121, 617 PM

1. E-WAY BILL Details

eWay Bl No: 6813 6812 5398
Mode: Road

Type: Outward - Supply

2, Address Details

From

GSTIN | 2408 PPO2S THIZM
KETAY. CONSULTANT
GUIARAT

Dispatch From
PLOT NO 21-25-28.27.28 BLOCK
JUNA BABALPURA PATAVILLAGE SAPA DEHGAM
SGUJARAT-362305

3. Goods Detaits

HSN Code  Product Name & Desc.

E-Way Bill System . uh

e-Way Bill

Generated Date:28/12/2021 06:17 PM Generated By: 24ADI PP028 TH1ZH Valid Uplo: 03/01/2022
Approx Distance: 1138km

Document Details: Tax Invoice - E-0283 - 28/1272021 Transaction lype: Regular 7

To

GSTIN  G3AAC (P18 9K1ZP
AKUMS LIFESCIENCES LIMITED
PUNJAB

[ : Ship To
VILLAGE SUNDRAN

MOOASA ROAD ¥ _ PO MUBARKPUR

TEHSIL DERABAGSLPUNIAB- 140507

Quantity Taxable Amount Rs. Tax Rate (C+S+14Cess+Cess Non.Advol)

84198990  MEE Plant & Evaporator Plant And Parts 1.00 SET 5695000.00 NE+NE+18.000+0.000+0.00 |
e o - et TIo — = )
Tol. Taxble Amt ' 569500000 CGST Amvt 0.00 SGST Amt * 0.00 IGST Amt '1025100.00 CESS Amt 0,00 CESS Nan Advol Amt ‘0,00
tﬂ Amt 0,00 Total InvAmt * 6720100.00
74§-uoam=c: Details
2;30;5 1D & Name - 24AAACU3732C12V & UNION ROADWAYS LTD Transparter Doc. No & Date : 25734 & 28/12/2021
5. Vehicle Details
Mode Vehiche { Trans From Entered Date Entered By CEWB No, Mult Veinfo
Doc Ne & Dt (¥ any) (It any)
Road HRE8B4480 & 25734 & 281272021 281272021 0817 P FAADEPOZETHIZH = T ) {
——:_.__‘UE_U—._——
https: \\gm<§__nm_.mc,.._:\m:_mo:mazcn\msmE..:v::..mmnxqmialsaumm‘_umﬁmmuom m



] .
Serial No:
Vehicle No:

Party Name:

Weightl:
Weight2:

. Net weight:

272

.

1319
HR68B-4480
ketav consultant

12910
6900
6010

v

7]t )2

P: RABOLIC DRUGS LTD
Vill Sur.dran Darabassi Dist. Mohali
.nuvuaa,. - 50 Tons

. Gate Pass No:

Material:

Datel:

Date2:

@29

1319
stripper system 101 nos

03-01-2022  10:43
03-01-202214:20
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ANNEXURE)
11 A

gy

PRAKKU 11

GSTIN: C3AACCP1419K1ZP
M/S. Akums Lifesciences Limited
Village-Sundran, Post Office Mubarakpur Tehsil, District-SAS

TAX INVOICE Original for Recipient
GSTIN: 24AADFP8722B2ZK . Invoice No. 22230159
Udyog Aadhaar Memorandum No.: G]24B0030159 Invoice Date : 24/06/2022
Challan No.  : 230 dtd.: 24-06-2022
PRAKRUTI ENVIRONMENTAL ENGINEERS Order No. : 3100004418 dtd. 14-03-2022
*PRAKRUTI” 3rd & 4th Floar,
Next to Sarsawani Distributory Canal,
On 8l Road, Village Bil,
Vadodara-391410 B
State: 24 - Gujarat
India
Bill to Party Ship to Party

GSTIN: 03AACCP1419K1ZP
M/S. Akums Lifesciences Limited
Sundran, Derabassi,

Nagar Derabassi. Mohali-140507, Punjab
Mohali-140507, Punjab
State: 03 - Punjab State: 03 - Punjab
India India
‘ PAN No.: AACCP1419K PAN No.: AACCP1419K
Kind Attn.: Mr. Sunil Kulkarni - +91 8755908983
No.|Item Details HSN/SAC | UOM| Quantity, Rate Amount IGST
. (INR)| oz Value
1|Waste Water Recycling Plant - Reverse Osmosis 8421 Job 0.74 9000000.00 6691250.70 0.00
Capacity: 200 KLD
Supply of items for medifying the existing ETP as per
the scope mentioned in our quotation
Prakruti/ALL/Q03068 R4/2021-22 dated 08.03.2022
inclusive of sludge dewatering unit, piping, electrical
= ML GHECKED FOR
Basic Amount 6691251.00
MSED FOR SN Sub Total 6691251.00
L ok FORT.ovirimeer IO - IGST 1204425.00
Freight s Trelusive Grand Total 7895676.00
ansport : Arranged by ourself
- Jrisdiction : Venue of Arbitration and Law of Court would be Vadodara.
Note : Transit Insurance in Akums scope.
Warranty : The warranty period for equipment and materials will be 12
months from the date of commissioning, against
manufacturing or design defects. Any defects and failure
resulting from the following are excluded from the mechanical
guarantee,
*Normal wear and tear, normal erosion and/or corrosion.
sInexpert operation
*Spare parts and consumables.
sImproper handling, storage and maintenance.
eNatural calamities
Liquidated Damages : 0.25% for per week of delay to maximum of 10% of total
supply value.
Amount in Words : INR Seventy-Eight Lakhs Ninety-Five Thousand Six Hundred Seventy-Six Only
IGST in Words : INR Twelve Lakhs Four Thousand Four Hundred Twenty-Five Only
Certified that particulars given above are true and correct and the amount For, PRAKRUTI EN AL ENGINEERS
indicated represents the price actually charged and that there is no flow of
additional consideration directly or indirectly from the buyer.
g N g ; 44339‘14@
g ‘ﬁ f)/L—- e
aQrO7f = Prakruti Environmental Engineers

/ “PRAKRUTI” 3rd & 4th Floor, Next to Sarsawani DististargiGanal,

On Bil Road, Village Bil, Vadodara - 391 410, Gujarat, India
Contact No.: +91 265 2356171, 9429873456, 9409100037, 9409100067, 9409100073
Email: info@prakruti.co.in + Web: www.prakruti.co.in
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PRAKRUTI

TAX INVOICE Original for Recipient

GSTIN: LSAADFPBT22B22K Invoice No. : 22230159

Udyog Azacghaar Memorandum No.: GJ24B0030158 Invoice Date : 24/06/2022

Challan No.  : 230 dtd.: 24-06-2022

\ FRAKRUTI ENVIRONMENTAL ENGINEERS Order No. : 3100004418 dtd. 14-03-2022
"PRAKRUTI" 3rd & 4th Fioor,

Next to Sarsawani Distributory Canal,

On Bil Road, Village Bil,

Vadodara-391410

State: 24 - Gujarat

india

Bill to Party Ship to Party

~—EETIN: 03AACCP14ICK(ITP

- =

+{/ S. Akums Lifesciences Limi'faf

Village-Sundran, Post Office Mubarakpur Tehsil, District-SAS
Nagar Derabassl.
Mohali-140507, Punjab

Ae
P

M/S. Akums Lifesciences Limited

CSTIN: C2AACCP1419K1ZP

Sundran, Derabassi,
Mohali-140507, Punjab

State: 03 - Punjab State: 03 - Punjab
india India
PAN No.: AACCP141SK PAN No.: AACCP1419K
Kind Attn.: Mr. Sunil Kulkarni - 491 8755208983
!No Item Petails HSN/SAC |UOM| Quantity Rate Amount IGST
| (INR)| o Value
| 1|Waste Water Recyciing Plant - Reverse Osmosis 8421 | Job 0.74 2000000.00 6691250.70 0.00
Capacity: 200 KLD
Supply of items for modifying the 2xisting ETP as per
the scope mentioned In cur quotation
Frakruti/ALL/GO3068 R4/2021-22 dated 08.03.2022
inclusive of sludge dewatering unit, piping, electrical
cabling.
Total 0.744
, -1l iy Basic Amount 6691251.00
500 e ~ LY )3 \ Sub Total 6691251.00
a) L 5> OO ~2 §" _GsT 1204425.00
Freight \'L\C> V't Inclusive ‘_—’/IT:” 2 l Grand Total 7895676.00
Lansport : Arranged by ourseif \:{\ o
‘sdiction : Venue of Arbitration and Law of Court would be Vadodara.

3 : Transit Insurance in Akums scope. LI CHERY SN FOR ¥ 72 X
[vvarranty : The warranty period for equipment and materials will be 12 ¥ . ‘R X SIGN. T
{ months from the date of commissioning, against 3. | = SIED By ~
I manufacturing or design defects. Any defects and faliure BollVERFIED F OR Mo e SkJN-«

resuiting from the follow!ing are exciuded from the mechanical " FABOEN AL 1
guarantee. E‘.-. r’FDOtD E'd‘ t % .......u.Q SR
sNormal wear and Lear, normal erosion and/or corrosion.
sInexpert oparation GM/ A
I! eSpare parts and consumables. . /
i sImproper handling, storage and maintenance.
eNatural calamities i !
|
Liquidated Damages .25% for per week of delay to maximum of 10% of total
supply value.

IGST in Words

Amount in Words : INR Seventy-Eight Lakhs Ninety-Five Thousand Six Hundred Seventy-SiM
: INR Tweive Lakhs Four Thousand Four Hundred Twenty-Five Only

Certifigd ;h\aiﬁ@?fﬁl’a'r‘é iVén'ztoye are true and correct and the amount
{lincicatéd raprisehts-the prite dctudlly charged aad thar there is no flow of
additional consid&xaven direstlyror indirectly frem the buyer.

'For, FRAKRUTI EN NTAL ENGINEEZRS

On Bil Road, Village Bil, Vadodara - 391 410, Gujarat, India

L’ 9\}1 6}),!),_ //.V/\) d Signatory
‘! laveice N )251530 59 - __ Prakruti Environmental Engineers
I Vehicle N PRAKRUTI" 3rd & 4th Floor, Next to Sarsawani DistrisstaryfGanal,
|

Contact No.: +91 265 2356171, 9429873456, 9409100037, 9409100067, 9409100073

Email: info@prakruti.co.in + Web: www.prakruti.co.in

4

/
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Prakruti Environmental Engineers

“PRAKRUTI" 3rd & 4th Floor, Next to Sarsawani Distributory Canal,

On Bil Road, Village Bil, Vadodara -391410, Gujarat, India

Contact No.: +91 265 2356171, 9429873456, 9408100037, 9409100067, 9409100073

Email: info@prakruti.co.in Web: www.prakruti.co.in

VENDOR CODE: DELIVERY CHALLAN
To, ORIGINAL/ DUPLICATE/TRIPLICATE
Akums Lifesciences Limited No. 230/2022-23
Village-Sundran,Post Office Mubarakpur Tehsil, Date: 24-06-2022
District-SAS Nagar Derabassi. Ref. PO No: 3100004418
Mohali-140507 ,Punjab-india Ref. PO Dt. 14-Mar-22
PR NO:
M Authorised Person: Mr.Sunil Kulkarni Delivery At
P Contact No.+91 8755808983 Akums Lifesciences Limited
F Village-Sundran,Post Office Mubarakpur Tehsii,
E District-SAS Nagar Derabassi.
Mohali-140507 Punjab-india
GST Tin: 03AACCP1419K1ZP
Authorised Person: Mr.Sunil Kulkarni
Contact No.+91 8755908983
SN PARTICULARS QUANTITY | UNIT  |RECIEPT DT.| SIGNATURE
1 |Effluent Transfer Pumps Z. Nos
2 |Coarse Bubble Diffusers for Equalisation Tank 20 Nos
3 |Primary Fiash Mixing Tank Agitator s 1 Nos
4 |Primary Flocculation Tank Agitator - 1 Nos
Alkali Dosing System for Primary & Tertiary Chemical Treatment - 500 j
5 |Liters Tank, Dosing pump 02 Nos. and Agitator 01 Noss~”~ 1 Nos
PE Dosing System for Primary & Tertairy Chemical Treatm
6 |Liters Tangk. [y)ising pump 02n{‘los. and rZgi&amr 01 Nos\}l \}/ 1 Nos
Coagulant Dosing System for Primary & Tertiary Chemical Treatment- - 1 Nos
7 gongners Tank, Dosing pump 02 Nos. and Agitator 01 Nos\ ) 4
8 |Primary Sludge Pumps 2. Nos
9 |Fine Bubble Diffusers for Aertion Tank-1&2 128 Nos
10 |Secondary Clarifier Mechanism-1 & 2 2 Nos
11 |Secondary Sludge Pumps-1&2 L z Nos L\ ,
12 |Intermediate Effluent Transfer Pumps 2~ Nos
13 [Tertiary Static Mixers 2 Nos
14 |Tertiary Sludge Pumps 2V Nos
Hypo Dosing System for Tertiary Chemical Trea ent - 500
15 ngks and 092 rfs dosing ;:u.mrpy i \ﬁes i Naos
16 |Filter Feed Pumps 257 Nos
17 |Pressure Sand Filter 1 Nos
18 |Activated Carbon Filter 1 Nos
18 |Reverse Osmosis Unit (Two Stage) i Nos
20 |Pressure gauges 1 Lot
21 |Flow Totalizers 4 Nos
22 |[Flow Indicators 6 Nos
23 [Level Controilers 15 Nos
24 |pH Controllers 5 2 Nos
25 |Sludge Dewatering Unit Feed Pumps 2 I Nos.
26 |Sludge Dewatering Unit 1 Nos
27 |PE Dosing System for Decanter - 1 Nos
AN
RUTL NTAL ENGINEERS G.VATTIN 24AADFP8722B2ZK
PAN AADFP8722B
EM No. 24-019-11-01t A6:FA1:F35
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Contact No.: +91

VENDOR CODE:

Prakruti Environmental Engineers

“PRAKRUTI" 3rd & 4th Floor, Nextto Sarsawani Distributory Canal,

On Bil Road, Village Bil, Vadodara -391410, Gujarat, India
2652356171, 9429873456, 9408100037, 9409100067, 9409100073
Email info@prakruti.co.in -Web: www.prakruti.co.in

DELIVERY CHALLAN
To, ORIGINAL/ DUPLICATE/TRIPLICATE
Akums Lifesciences Limited No. 230/2022-23
Village-Sundran,Post Office Mubarakpur Tehsil, Date: 24-06-2022
District-SAS Nagar Derabassi. Ref. PO No: 3100004418
Mohali-140507 Punjab-India Ref. PO Dt. 14-Mar-22
PR NO:
M Authorised Person: Mr.Sunil Kulkarni Delivery At
P Contact No.+91 8755908983 Akums Lifesciences Limited
F Village-Sundran,Post Office Mubarakpur Tensil,
E District-SAS Nagar Derabassi.
Mohali-140507 Punjab-India
GST Tin: 03AACCP1419K1ZP
Authorised Person: Mr.Sunil Kulkarni
Contact No.+91 8755908983
SN PARTICULARS QUANTITY UNIT RECIEPT DT.| SIGNATURE
/1 |Effluent Transfer Pumps 2 Nos
o Coarse Bubble Diffusers for Equalisation Tank 20 Nos
& |Primary Flash Mixing Tank Agitator 1 Nos
1 /4 |Primary Flocculation Tank Agitator 1 Nos
/ Alkali Dosing System for Primary & Tertiary chemical 1reatment - 500
~~{ 5 |Liters Tank, Dosing pump OhNos_ and Agitator 01 Nos 1 Nos
=) PE Dosing System for Primary & Tertairy C}hemncal Treatment - 500 4 5
6 /|Liters Tank, Dosing pump 0ZNos. and Agitator 01 Nos. o8
L / Coagulant Dosing System for Primary & Tertiarv Chemical Treatment- 1 Nos
7 |500 Liters Tank, Dosing pump Oﬁ’Nos. and Agitator 01 Nos.
{4 |Primary Sludge Pumps 4 2 Nos
9" |Fine Bubble Diffusers for Aertion Tank-1&2 128 Nos
4-+0"|Secondary Clarifier Mechanism-1 & 2 2 Nos
A1 |Secondary Sludge Pumps-182 i ?® L Nos
|12 |Intermediate Effluent Transfer Pumps o » [\ Nos
N3 3| Tertiary Static Mixers 2 Nos
4~ |Tertiary Sludge Pumps 2 Nos
Hypo Dosing System for Tertiary Chemicgl Treatment - 500 litres
/( 5 |Tanks and 02 nos. dosing pump, POHCAoF 1 Nos
\ Filter Feed Pumps 2 Nos
17 |Pressure Sand Filter 1 Nos
8 |Activated Carbon Filter 1 Nos
19 |Reverse Osmosis Unit (Two Stage) 1 Nos
. Pressure gauges 199 Lot
Z1 [Flow Totalizers 4 Nos
- ' 22 |Flow Indicators 6 Nos
o /23 |Level Controllers 15 Nos
L// 24 |pH Controllers 5 Nos
JZ5 [Sludge Dewatering Unit Feed Pumps 2 Nos.
/] 26 |Sludge Dewatering Unit z 1 Nos
o~} 27 |PE Dosing System for Decancar ). 1 p0-Cro %" ) §)5W 1 Nos
T i
AR
for PRAKRUTI ENVIRONME_N ENGINEERS G.VATTIN 24AADFP8722B2ZK
PAN AADFP8722B

EM No. 24-019-11-01{ A5:FA1:F35
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Prakruti Environmental Engineers

“PRAKRUTI" 3rd & 4th Floor, Next to Sarsawani Distributory Canal

On Bil Road, Village Bil, Vadodara -391410, Gujarat, India

Contact No.. +91 265 2356171, 9429873456, 9409100037, 9409100087, 9409100073
Email: info@prakruti.co.in -‘Web: www.prakruti.co.in

VENDOR CODE: DELIVERY CHALLAN
To, ORIGINAL/ DUPLICATE/TRIPLICATE
Akums Lifesciences Limited No. 230/2022-23
Village-Sundran,Post Office Mubarakpur Tensil, Date: 24-06-2022
District-SAS Nagar Derabassi. Ref. PO No: 3100004418
Mohali-140507, Punjab-India Ref. PO Dt. 14-Mar-22
PR NO:
M Authorised Person: Mr.Sunil Kulkarni Delivery At :
P Contact No.+31 8755908983 Akums Lifesciences Limited
F Village-Sundran, Post Office Mubarakpur Tehsil,
E District-SAS Nagar Derabassi.
Mohali-140507, Punjab-India
GST Tin: 03AACCP1418K1ZP
Authorised Person: Mr.Sunil Kulkarni
Contact No.+91 8755908983
SN PARTICULARS QUANTITY UNIT |RECIEPT DT, SIGNATURE
1 |Effluent Transfer Pumps 2 Nos
2 |Coarse Bubble Diffusers for Equalisation Tank 20 Nos
3 |Primary Flash Mixing Tank Agitator 1 Nos
4 |Primary Flocculation Tank Agitator 1 Nos
Alkali Dosing System for Primary & Tertiary Chemical Treatment - 500
5 |Liters Tank, Dosing pump 02 Nos. and Agitator 01 Nos. 1 Nos
PE Dosing System for Primary & 1ertairy Ghemical | reatment - 500
6 |Liters Tank, Dosing pump 02 Nos. and Agitator 01 Nos. 1 Nos
Coagulant Dosing System for Primary & Tertiary Chemical Treatment- - 1 Nos
7 |500 Liters Tank, Dosing pump 02 Nos. and Agitator 01 Nos.
8 |Primary Sludge Pumps 2 Nos
9 |Fine Bubble Diffusers for Aertion Tank-1&2 128 Nos
10 |Secondary Clarifier Mechanism-1 & 2 2 Nos
11 |Secondary Sludge Pumps-1&2 2 Nos
12 |Intermediate Effluent Transfer Pumps 2 Nos
13 |Tertiary Static Mixers 2 Nos
14 |Tertiary Sludge Pumps 2 Nos
Hypo Dosing System for Tertiary Chemical 1reatment - 500 litres
15 |Tanks and 02 nos. dosing pump 1 Nos
16 |Filter Feed Pumps 2 Nos
17 |Pressure Sand Filter 1 Nos
18 |Activated Carbon Filter 1 Nos
19 |Reverse Osmosis Unit (Two Stage) 1 Nos
20 |Pressure gauges 1 Lot
21 |Flow Totalizers 4 Nos
22 |Flow Indicators 6 Nos
23 |Level Controllers 15 Nos
24 |pH Controllers 5 Nos
25 |Sludge Dewatering Unit Feed Pumps 2 Nos.
26 |Sludge Dewatering Unit 1 Nos
27 |PE Dosing System for Decanter 1 Nos
for PRAKRUTI ENVIR WA\L ENGINEERS G.VATTIN : 24AADFPB722B2ZK
\‘ D PAN : AADFP87228
EMr.Klshan B ject Enginoer) EM No. 2 24-019-11-01t A6:FA1:F35

700\ -
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Village-Sundran, Post Office Mubarakpur Tehsil, District-SAS
Nagar Derabassi.
Mohali-140507, Punjab

State: 03 - Punjab
India ¢
PAN No.: AACCP1419K

Sundran, Derabassi,
Mohali-140507, Punjab

State:
India
PAN No.: AACCP1419K

03 - Punjab

Kind Attn.: Mr. Sunil Kulkarni - +91 8755908983

yment : 20% Advance with Purchase order
60% against Proforma invoice prior to despatch
10% against erection
10% against commissioning
Delivery : At Site within 12 weeks.
Freight : Inclusive
Transport : Arranged by ourself
Jurisdiction : Venue of Arbitration and Law of Court would be Vadodara.
Note : Transit Insurance in Akums scope.
Warranty : The warranty period for equipment and materials will be 12

No. |Item Details HSN/SAC uoM Quantity Rate blscount Amount(INR)
1 |Waste Water Recycling Plant - Reverse Osmosis 8421 Job 0.164 9000000.00 1477800.00
Capacity: 200 KLD
Supply of items for modifying the existing ETP as
per the scope mentioned in our quotation
Prakruti/ALL/Q03068 R4/2021-22 dated
08.03.2022 inclusive of sludge dewatering unit,
piping, electrical cabling. ]
GHECKED FOR /7138 sty
! VERIFIED { Basic Amount 1477800.00
COFOR X........... SIGN... Sub Total 1477800.00
= W PAS SED IGST 266004.00
-
FORX........... e N, Grand Total 1743804.00

TAX INVOICE Duplicate for Transporter
GSTIN: 24AADFP8722B2ZK Invoice No. : 22230305
Udyog Aadhaar Memorandum No.: GJ24B0030159 Invoice Date : 04/08/2022
Challan No.  : 391 dtd.: 04-08-2022
PRAKRUTI ENVIRONMENTAL ENGINEERS Order No. : 3100004418 dtd. 14-03-2022
"PRAKRUTI"” 3rd & 4th Floor,
Next to Sarsawani Distributory Canal,
On Bil Road, Village BIl,
Vadodara-391410
State: 24 - Gujarat /
India *
Bill to Party Ship to Party
GSTIN: 03AACCP1419K1ZP GSTIN: 03AACCP1419K12ZP
. M/S. Akums Lifesciences Limited M/S. Akums Lifesciences Limited

months from the date of commissioning, against
manufacturing or design defects. Any defects and failure
resulting from the following are excluded from the mechanical
guarantee.

sNormal wear and tear, normal erosion and/or corrosion.
eInexpert operation

«Spare parts and consumables.

«Improper handling, storage and maintenance.

eNatural calamities

\i:'

Liquidated Damages : 0.25% foi per week of delay to maximum of 10% of total

supply value.

Amount in Words :
IGST in Words

INR Seventeen Lakhs Forty-Three Thousand Eight Hundred Four Only
: INR Two Lakhs Sixty-Six Thousand Four Only

Prakruti Environmental Engigers

' anal,

On Bil Road, Village Bil, Vadodara - 391 , Gujarat, India

Contact No.: +91 265 2356171, 9429873456, 9409100037, 9409100067, 9409100073
Email: info@prakruti.co.in + Web: www.prakruti.co.in
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PRAKRUTT

TAX INVOICE

Duplicate for Transporter

GSTIN: 24AADFP8722B2ZK Invoice No. : 22230305
Udyog Aadhaar Memorandum No.: GJ24B0030159 Invoice Date : 04/08/2022
; Challan No. : 391 dtd.: 04-08-2022
PRAKRUTI ENVIRONMENTAL ENGINEERS Order No. : 3100004418 dtd. 14-03-2022
"PRAKRUTI” 3rd & 4th Floor,
Next to Sarsawani Distributory Canal,
On Bil Road, Village Bil,
Vadodara-391410
State: 24 - Gujarat
India
Bill to Party Ship to Party
GSTIN: 03AACCP1419K1ZP GSTIN: 03AACCP1419K1ZP
*#/S. Akums Lifesciences Limited M/S. Akums Lifesciences Limited

Village-Sundran, Post Office Mubarakpur Tehsil, District-SAS

Nagar Derabassi.
Mohali-140507, Punjab

State: 03 - Punjab
India
PAN No.: AACCP1419K

Kind Attn.: Mr. Sunil Kulkarni - +91 8755908983

Sundran, Derabassi,
Mohali-140507, Punjab

State:
India
PAN No.: AACCP1419K

03 - Punjab

No. |Item Details

HSN/SAC

UOM|  Quantity| Rate |

Discount L Amount(INR)

Certified that particulars given above are true and correct and the amount
indicated represents the price actually charged and that there is no flow of

additional consideration directly or indirectly from the buyer.

For, PRAKRUTI EN

orised Signatory

MENTAL ENGINEERS

Prakruti Environmental Engineeré

“PRAKRUTI” 3rd & 4th Floor, Next to Sarsawani
On Bil Road, Village Bil, Vadodara - 391

?%g%:}qq Canal,

jarat, India

Contact No.: +91 265 2356171, 9429873456, 9409100037, 9409100067, 9409100073
Email: info@prakruti.co.in * Web: www.prakruti.co.in
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A

GSTIN: 03AACCP1419K1ZP
Akums Lifesciences Limited

Village-Sundran, Post Office Mubarakpur Tehsil, District-SAS
Nagar Derabassi.
Mohali-140507, Punjab

State: 03 - Punjab
India
PAN No.: AACCP1419K

M/S.

Kind Attn.: Mr. Sunil Kulkarni - +91 8755908983

TAX INVOICE Original for Recipient
GSTIN: 24AADFP8722B2ZK Invoice No. : 22230305
Udyog Aadhaar Memorandum No.: GJ24B0030159 Invoice Date : 04/08/2022

Challan No. : 391 dtd.: 04-08-2022

PRAKRUTI ENVIRONMENTAL ENGINEERS Order No. : 3100004418 dtd. 14-03-2022
"PRAKRUTI"” 3rd & 4th Floor,
Next to Sarsawani Distributory Canal,
On Bil Road, Village Bil,
Vadodara-391410
State: 24 - Gujarat
India
Bill to Party Ship to Party

GSTIN: 03AACCP1419K1ZP
M/S. Akums Lifesciences Limited

Sundran, Derabassi,
Mohali-140507, Punjab

State:
India

03 -

Punjab

PAN No.: AACCP1419K

PRAKRUTF

guarantee.

eInexpert operation
*Spare parts and consumables.
eNatural calamities

Liquidated Damages
supply value.

months from the date of commissioning, against
manufacturing or design defects. Any defects and failure
resulting from the following are excluded from the mechanical

Improper handling, storage and maintenance.

ayment : 20% Advance with Purchase order
60% against Proforma invoice prior to despatch
10% against erection
10% against commissioning
Delivery : At Site within 12 weeks.
Freight : Inclusive
[Transport : Arranged by ourself
Durisdiction : Venue of Arbitration and Law of Court would be Vadodara.
Note : Transit Insurance in Akums scope.
Warranty : The warranty period for equipment and materials will be 12

*Normal wear and tear, normal erosion and/or corrosion.

1 0.25% for per week of delay to maximum of 10% of total

No. |Item Details HSN/SAC |UOM Quantity Rate Discount| Amount(INR)
1 (Waste Water Recycling Plant - Reverse Osmosis 8421 Job 0.164 9000000.00 1477800.00
Capacity: 200 KLD
Supply of items for modifying the existing ETP as
per the scope mentioned in our quotation
Prakruti/ALL/Q03068 R4/2021-22 dated
08.03.2022 inclusive of sludge dewatering unit,
piping, electrical cabling.
Total 0.164
oA
Basic Amount 1477800.00
Too2 284% Sub Total 1477800.00
IGST 266004.00
00\\ Oaz’ - Grand Total 1743804.00

F8/2 2" /)
By 30‘%’"
939306365
wle B 2R IBIX QBT Y.

Har

Mot 0

D

Amount in Words
IGST in Words s

: INR Seventeen Lakhs Forty-Three Thousand Eight Hundred Four Only
INR Two Lakhs Sixty-Six Thousand Four Only

On Bil Road, Village B|I Vadodara - 391

Prakruti Environimental Engi—

ujarat, India

Contact No.: +91 265 2356171, 9429873456, 9409100037, 940910006% 9409100073
Email: info@prakruti.co.in + Web: www.prakruti.co.in
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" APRAKRUTT

TAX INVOICE Original for Recipient
GSTIN: 24AADFP8722B2ZK Invoice No. : 22230305
Udyog Aadhaar Memorandum No.: GJ24B0030159 Invoice Date : 04/08/2022
Challan No.  : 391 dtd.: 04-08-2022
PRAKRUTI ENVIRONMENTAL ENGINEERS Order No. : 3100004418 dtd. 14-03-2022
“PRAKRUTI” 3rd & 4th Floor,
Next to Sarsawani Distributory Canal,
On Bil Road, Village Bil,
Vadodara-391410
State: 24 - Gujarat
India
Bill to Party Ship to Party
' GSTIN: 03AACCP1419K12ZP GSTIN: 03AACCP1419K12ZP
M/S. Akums Lifesciences Limited M/S. Akums Lifesciences Limited
| Village-Sundran, Post Office Mubarakpur Tehsil, District-SAS Sundran, Derabassi,
| Nagar Derabassi. Mohali-140507, Punjab
Mohali-140507, Punjab
State: 03 - Punjab State: 03 - Punjab
India + India
PAN No.: AACCP1419K PAN No.: AACCP1419K
Kind Attn.: Mr. Sunil Kulkarni - +91 8755908983
No. |Item Details HSN/SAC UOML QuantltyL Rata[ Discount| Amount(INR)
Certified that particulars given above are true and correct and the amount For, PRAKRUTI ENVIRONMENTAL ENGINEERS
indicated represents the price actually charged and that there is no flow of .
additional consideration directly or indirectly from the buyer.
orised Signatory

Prakruti Environmental Engineers

“PRAKRUTI” 3rd & 4th Floor, Next to Sarsawani Qs gg:g;r! Canal,

On Bil Road, Village Bil, Vadodara - 391 , Gujarat, India

Contact No.: +91 265 2356171, 9429873456, 9409100037, 9409100067, 9409100073
Email: info@prakruti.co.in + Web: www.prakruti.co.in
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TAX INVOICE Original for Recipient
GSTIN: 24AADFP8722B2ZK Invoice No. : 22230391
Udyog Aadhaar Memorandum No.: GJ24B0030159 Invoice Date : 10/09/2022
Challan No. : 500 dtd.: 10-09-2022
PRAKRUTI ENVIRONMENTAL ENGINEERS Order No. : 3100004418 dtd. 14-03-2022
"PRAKRUTI" 3rd & 4th Floor,
Next to Sarsawani Distributory Canal,
On Bil Road, Village Bil,
Vadodara-391410
State: 24 - Gujarat
India
Bill to Party Ship to Party
GSTIN: 03AACCP1419K1ZP GSTIN: 03AACCP1419K1ZP
M/S. Akums Lifesciences Limited M/S. Akums Lifesciences Limited
Village-Sundran, Post Office Mubarakpur Tehsil, District-SAS Sundran, Derabassi,
Nagar Derabassi. Mohali-140507, Punjab
Mohali-140507, Punjab
State: 03 - Punjab State: 03 - Punjab
India India
PAN No.: AACCP1419K PAN No.: AACCP1419K
Kind Attn.: Mr. Sunil Kulkarni - +91 8755908983
No.|Item Details HSN/SAC |UOM| Quantity)| Rate Amount IGST
(INR)| o Value
1|Waste Water Recycling Plant - Reverse Osmosis 8421 Job 0.09 9000000.00 830949.00| 18 149570.82
Capacity: 200 KLD
Supply of items for modifying the existing ETP as per
the scope mentioned in our quotation
Prakruti/ALL/Q03068 R4/2021-22 dated 08.03.2022
inclusive of sludge dewatering unit, piping, electrical
cabling.
Total 0.092
Basic Amount 830949.00
- p— ~ Sub Total 830949.00
G’ CHECKED FOR X.. ...........SIKGN...... - | 1GST 149571.00
Payment : 20% Advance-wi en a Grand Total 980520.00
60% againﬁmmmﬁﬁegmh-""'bm"
10% against erecti
10% 2gainst B BMSSED FORT.. SO | . o) (28T
Ivery : At Site within 12 weeks. 56 s
Freight : Inclusive =" i ik o
[Transport : Arranged by ourself ' 2 ' QC{/ 2P
Jurisdiction : Venue of Arbitration and Law of Court would be Vadodara.
Note : Transit Insurance in Akums scope.
Warranty : The warranty period for equipment and materials will be 12 -~ il
months from the date of commissioning, against u “ "
manufacturing or design defects. Any defects and failure rm—
resulting from the following are excluded from the mechanical '1/
guarantee ' ) , Q9 q ‘2
| *Normal wear and tear, normal erosion and/or corrosion.
‘ eInexpert operation
eSpare parts and consumables.
| eImproper handling, storage and maintenance.
‘ eNatural calamities
Liquidated Damage. : 0.25% for per week of delay to maximum of 10% of total
supply value.
Amount in Words : INR Nine Lakhs Eighty Thousand Five Hundred Twenty Only (7 ﬂ
IGST in Words : INR One Lakhs Forty-Nine Thousand Five Hundred Seventy-One Only “g\:‘/”_‘w&
a7 }";
Prakruti Environmental Engineers

“PRAKRUTI"” 3rd & 4th Floor, Next to Sarsawani DistrisgaryCanal,

On Bil Road, Village Bil, Vadodara - 391 410, Gujarat, India

Contact No.: +91 265 2356171, 9429873456, 9409100037, 3409100067, 9409100073
Email: info@prakruti.co.in « Web: www.prakruti.co.in
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PRAKRUTT

TAX INVOICE Original for Recipient
GSTIN: 24AADFP8722B2ZK Invoice No. : 22230391
Udyog Aadhaar Memorandum No.: GJ24B0030159 Invoice Date : 10/09/2022

Challan No.  : 500 dtd.: 10-09-2022

PRAKRUTI ENVIRONMENTAL ENGINEERS Order No. : 3100004418 dtd. 14-03-2022
"PRAKRUTI"” 3rd & 4th Floor,
Next to Sarsawani Distributory Canal,
On Bil Road, Village Bil,
Vadodara-391410
State: 24 - Gujarat
India
Bill to Party Ship to Party

GSTIN: 03AACCP1419K1ZP

M/S. Akums Lifesciences Limited

GSTIN: 03AACCP1419K12ZP
M/S. Akums Lifesciences Limited

Village-Sundran, Post Office Mubarakpur Tehsil,District-SAS

Sundran, Derabassi,

Nagar Derabassi.
Mohali-140507, Punjab

State: 03 - Punjab
India
PAN No.: AACCP1419K

Mohali-140507, Punjab

State:
India
PAN No.: AACCP1419K

03 - Punjab

Kind Attn.: Mr. Sunil Kulkarni - +91 8755908983

No.|Item Details HSN/SAC |UOM| Quantity Rat Amount IGST
(INR)| op | Value
Certified that particulars given above are true and correct and the amount For, PRAKRUTI ENVIR ENTAL ENGINEERS

indicated represents the price actually charged and that there is no flow of
additional consideration directly or indirectly from the buyer.

Prakruti Environmental Engineers
“PRAKRUTI” 3rd & 4th Floor, Next to Sarsawani DistrisgdanpCanal,

On Bil Road, Village Bil, Vadodara - 391 410, Gujarat, India

Contact No.: +91 265 2356171, 9429873456, 9409100037, 9409100067, 9409100073
Email: info@prakruti.co.in + Web: www.prakruti.co.in
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‘i TAX INVOICE Original for Recipient
GSTIN: 24AADFP8722B2ZK Invoice No. : 22230391
Udyog Aadhaar Memorandum No.: GJ2480030159 Invoice Date : 10/09/2022
Challan No.  : 500 dtd.: 10-09-2022
PRAKRUTI ENVIRONMENTAL ENGINEERS Order Ne. : 3100004418 dtd. 14-03-2022
*PRAKRUTI" 3rd & 4th Floor,
Next to Sarsawani Distributory Canal,
On Bil Road, Village Bil,
Vadodara-391410
State: 24 - Gujarat
India
Bill to Party Ship to Party "
GSTIN: 03AACCP1419K1ZP GSTIN: 03AACCP1419K1ZP
M/S. Akums Lifesciences Limited M/S. Akums Lifesciences Limited
Village-Sundran, Post Office Mubarakpur Tensil, District-SAS Sundran, Derabass!,
I Nagar Derabassi. Mohali-140507, Punjab
! Mohali- 140507, Punjab *
State: 03 - Punjab State: 03 - Punjab
India India
PAN Nn.: AACCP1419K PAN No.: AACCP1419K
"Kind Attn.: Mr. Sunii Kularni - +91 8755908983
No. Item Details HSN/SAC |UOM| Quantity| Rate Amount IGST
| s (INR)| o | value
1!Waste Water Recycling Plant - Reverse OsSmesis 8421 Job 0.09 9000000.00 830949.00| 18 149570.82
Capacity: 209 KLD
Supply of items fior modifying the existing ETP as per
| the scope menticned in our quotation
Prakruti/ALL/QO03063 R4/2021-22 dated 08.03.2022
inclusive of sludge dewatering unit, piping, electrical
%cabling.
Total 0.092
Basic Amount 830949.00
| Sub Total 830849.00
| 1GST 149571.00
{Payment : 20% Advance with Purchase order Grand Total 989520.C0
60% against Proforma invoice nrior to despatch " |
| 10% against erection |
' 10% against commissioning —18/3 (\0) / i
Delivery ; At Site within 12 weeks, SDOZM ‘ L v\ﬁ
Fraight : Inclusive /"- / {
[Transport : Arranged by ourself 12 \“q) LR }
Llurisdiction + Venue of Arbitration and Law of Court would be Vadodara. i or <l
INotz : Transit Insurance in Akums scope. UMD s
|Warranty : The warranty period for equipment and materials will be 12 \¥1 Sunc 2

| months from the date of commissioning, against 2
| manufacturing or design defects. Any defects and failure

resulting from the following are excluded from the mechanical tma in

hresinti 1 }o,,/w.. ime in : , 93310
«Normal wear and tear, normal erosion and/or corrosion. iy b “ :

t «Inexpert operation . L y 3 " ? . l

! «Spare parts and consumables. g ] i
«Improper handling, stcrage and maintananca. 0. % veee 22’— . 39,, " \
eNatural calamities . i

\Uqeidated Damages  : 0.25% for per week of defay to maximum of 10% of total | 7 géf : —"/‘/"T

! supply value, oods sabicet to Venh W [

! Amount in Words : INR Nine Lakhs Eighty Thousand Five Hundred Twenty Only
i IGST in Words : INR One Lakhs Forty-Nine Thousand Five Hundred Seventy-One Only

“PRAKRUTI" 3rd & 4th Floor, Next to Sarsawani DistrégdareCanal,

On Bil Read. Village Bil, Vadodara - 391 410, Gujaral, India

Contact No.: +91 265 2356171, 9429873456, 9409100037, 9409100067, 9408100073
Email: info@prakruti.co.in « Web: www.prakruti.co.in
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A PRAKRUI

TAX INVOICE Original for Recipient
GSTIN: 24AADFP8722B22K Invoice No. : 22230391
Udyog Aadhaar Memorandum No.: GJ24B0030159 Invoice Date : 10/09/2022
Challan No.  : 500 dtd.: 10-09-2022

PRAKRUTI ENVIRONMENTAL ENGINEERS Order No. : 3100004418 dtd. 14-03-2022
“PRAKRUTI” 3rd & 4th Floor,
Next to Sarsawani Distributory Canal,
On Bil Road, Village Bil,
Vadodara-391410
State: 24 - Gujarat
India :
Bill to Party Ship to Party

GSTIN: 03AACCP1419K1ZP GSTIN: 03AACCP1419K1ZP
M/S. Akums Lifesciences Limited M/S. Akums Lifesciences Limited

Village-Sundran, Post Office Mubarakpur Tehsil, District-SAS Sundran, Derabassi,

Nagar Derabassi. Mohali-140507, Punjab

Mohali-140507, Punjab

State: 03 - Punjab State: 03 - Punjab

India India

PAN No.: AACCP1419K PAN No.: AACCP1419K

Kind Attn.: Mr. Sunil Kulkarni - +91 8755308983
No./Item Details HSN/SAC UOM| Quantity| Rate| Amount 1GST

i (INR)| o | Value

Certified that particulars given above are true and correct and the amount
indicated represents the price actually charged and that there is no flow of

additional consideration directly or indirectly from the buyer.

For, PRAKRUTI ENVIRONMENTAL ENGINEERS

SEEMA CHANDRAKANT i,

ABHALE

Shaat IS
Authorised Signatory A

e
ATINSETIALS. o MANAGEVENT (0 - 678455, pestakende= 1410

T

Prakruti Environmental Engineers
“PRAKRUTI" 3rd & 4th Floor, Next to Sarsawani Distrggaanofanal,

On Bil Road, Village Bil, Vadodara - 391 410, Gujarat, India
Contact No.: +01 265 2356171, 8429873456, 8409100037, 9409100067, 9409100073
Email; info@prakruti.coin * Web: www.prakruti.co.in
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Village-Sundran,Post Office Mubarakpur Tehsil-Derabassi, District-SAS Nagar DERABASSI

294
F SASAS S

Akums Lifesciences Limited(ALL-1)

Ph No.: E-Mail :

Punjab India 140507

49

GSTIN No. : O03AACCP1419K1ZP
CIN No. : L24231CH1996PLC017755

Mfg Lic No

PURCHASE ORDER

110588 Vendor GSTIN No. 03AAECD5047M2ZM

PURCHASE ORDER 3500000393

DREXEL ELECTRONICS AND ENGINEERING PRODUCT P.O.DATE 21.04.2023

PVT.LTD.

IND AREA PLOT NO.442

SECTOR-82, JLPL SAS NAGAR Our PAN No. : AACCP1419K

MOHALI 160055 Punjab State Code : 03

9316660098

SNo. Item Description uUoM Quantity [Accep Rate INR Del.Date Amount INR
tance
Limit
+ %

1 | ONLINE STACK MONITOR ANALYSER NOS 1.000| 0.0 222000.000(30.05.2023 222000.00

MAKE : DREXEL "Continuos Emission
Monitoring Analyzer with HMI
Display Parameter SPM
(Triboelectric Type)30 mtr Cable
provided by Vndor for interfacing
b/w SPM sensor to main
panel.@180,000/- and for
additional 20 mtr cable required.
Total- 50 mtr cable

required. (Inclusive 60 mtr length
of cables and Pipe for
interfacing between the SPM
sensor to main panel)
Commissioning Charges /freight
chages @6,000/- ( This is
Inclusive) Cloud logger (device )
for Online server connectivity #
one time @26 ,000/- Annual Online|
Server Cnnectivity charges (01
parameter )@10,000/-

Mat.No: 60061748 HSN No:
39239090

Discount 33000.00-

CGST @ 9% SGST @ 9%

ANNEXURE 12

1l of 4
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ANNEXURE 12

S0

PAYMENT TERMS : Manual Payment Term
Incoterms : FOR - Free on Road / AT
PLANT - DERABASSI

RATES AS PER ATTACHED QUOTATION
Ref.no.DXL/2023-24/0401

Date: 01-04-2023.and FURTHUR DISCUSSION
WITH VENDOR

PAYMENT TERMS: 40% ADVANCE ALONG WITH PO
AND 40% AFTER RECEIVED OF MATERIAL WITH
IN 07 DAYS WITH GST AND 20% AFTER
SUCESSFULLY INSTALLATION AND HAND OVER.

NOTE : ALONG WITH MATERIAL CALIBRATION
REPORT

hkkkkkhkhhhhhhhhhhhhhhkhhhhhhhhhhhkhkkkk*
hhkkkhhhhhhhhhhhhhhhhhhhhhhhkk

ONLINE STACK MONITORING ANALYSER ALONG
WITH MAXIMUM 30 MTR LENGTH OF CABLES AND
PIPE FOR INTERFACING BETWEEN THE SPM
SENSOR TO MAIN PANEL.

NOTE "

1) ONLINE STACK MONITOR ANALYSER BASIC
PRICE 180000/- RS AND DISOCUNT 15%

2) commissioning Charges /freight
charges @6,000/- ( This is Inclusive)

3) Cloud logger (device ) for Online
server connectivity # one time @26,000/-
4) Annual Online Server Connectivity
charges (01 parameter )@10,000/-

TOTAL 189,000.00/- + GST EXTRA

LR R R R R S R R RS R RS R R R LR RS

LRSS RS EE RS EE RS EEEE R RS

Total Item Value
Absolute discount
IN: Central GST
IN: State GST

222,000.00
33,000.00-
17,010.00
17,010.00

(INR.TWO LAKH TWENTY-THREE THOUSAND TWENTY RUPEES AND ZERO

PAISE)

Grand Total

223,020.00

Warranty : ONE YEAR WARRANTY FROM THE DATE OF RECEIPT OF MATERIAL

Warranty: All the equipment supplied by us shall be under 12-month

warranty.

Training: We shall train one of your technicians in operation and basic

troubleshooting during installation including interaction session with

our ONLINE team for troubleshooting.

Installation: Within 1-2 days from the date of system delivery at site

EEE RS EE RS SRR SRR R R R R R R R R SRR RS EEEEEEEEEEEEE SR

Points to be considered at time dispatch:

2 of 4
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1.List Price/MRP : Price should not be more than List Price <(>&<)> MRP.
0ld List or MRP products are not acceptable. MRP of product should not
be tempered <(>&<)> it should be clearly visible.

2.Specification : Specification of Material should be strictly adhere to
PO Material Description <(>&<)> Technical Annexure. i.e. Make, Model,
Pack Size, HSN/SAC Code, Grade, MOC, COA, Dimensions, shelf life of the
product <(>&<)> Technical spec. etc. where ever applicable.

3.Short Expiry : Please note short expiry material will not be
acceptable. Specially in all types of chemicals.

4.Warranty : Please mention warranty terms in original invoice where
ever applicable.

5.0riginal Invoice : Original Invoice will be sent along with
consignment or courier to the concerned persons immediate after dispatch
of material.

: 1iti £ ) oxrd
The following points needs to be adhered while making an invoice. In absence of any of these mandatory
requirements, the invoice/ material WILL NOT be accepted:
01.All invoices must bear our Purchase Order No. and the same delivery address needs to be mentioned as in
the Purchase Order header. Vendor will ensure to connect and share all communication on buyer registered
Email I'd & official contact No. as per email signature banner only.
02.The criteria of Quality as defined in the Purchase Order must be followed, failing which, the bill/
material will not be accepted.Please ensure No official communication shall be allowed on personal contact
numbers and E mail ID's.
03.The materials/ machines must be dispatched with proper E-Way bill wherever applicable.
04.The original invoice and other related documents must be addressed to our Commercial Dept as per the
address mentioned in the Purchase Order header.
05.No payment shall be paid, if the Vendor does not deposit the GST amount timely and furnish the appropriate
return within due date.
06.In case advance payment has been made, Vendor will timely deposit GST and will file appropriate return
within time. In case of failure recovery will be made along with applicable tax, interest and penalty.
07. Important Note:
Vendor invoice shall be processed for payment on the basis of assumption that below conditions are strictly
adhered by you:-
1. Vendor has filed his outward return (i.e. GSTR1) by 11th /13th of following month/quarter. You are
responsible to issue a valid tax invoice with government signed QR code and 64 digits unique IRN as may be
applicable. In Case, E-invoice is not applicable to you, you have to declare on your invoice that the
provision of e-invoicing does not apply to us due to threshold limit or any other exemption, if available.
2. In absence of any of the above points like

(a)If you have not filed your GST returns within timelines, by including the invoices raised by you;

(b)If you have not paid GST in timely manner;

(c)If your invoices don't have any a valid IRN/QR Code.

Then, we won't be able to process your invoice for payment. You will be liable to make good any loss arising
out of the lapse on your part in this regard and the said loss shall be recovered from you along with
interest of 18% p.a. and penalty, if any.

3. You are responsible to issue a valid tax invoice with government signed QR code and 64 digit unique IRN
No. as may be applicable .In case of any invalid invoice due to which our GST credit is denied, the same will

be recovered from you with applicable interest and penalties .We also reserves the right to reject your

invoices that are invalid, in which case the payment terms will commence from the date of providing of valid

3 of 4
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invoice by you to us.

4. Payment of your valid Tax invoice shall be subject to the condition that you shall ensure that proper
invoice, credit and debit note data is uploaded in the GST and GST liability is paid by you within statutory
deadlines, to enable we claim GST credits of the taxes in timely manner. In case of any mismatch in the data
uploaded by you on GST portal Vs the invoices submitted or GST paid to Govt. Vs Govt. charged to us, we
reserves the right to recover the GST along with interest and penalties after providing reasonable
opportunity to you to rectify the error, but not later than 31st October after close of each financial year.

Also, we reserves the right to reject your invoices if they are not appropriately and timely uploaded on

Govt. Portal or tax is not paid in time.

PREPARED BY

APPROVED BY

APPROVED BY

APPROVED BY

APPROVED BY

APPROVED BY

KKMAHARA Purchase Head Finance Operation Finance MD
Head-API Head API
Corp.Off: Godrej Eternia, E3H, 3rd Floor, Tower B, Chandigarh Ph:27011315 Fax: 27023256

4 of 4
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Consultant
ZLD J

An ISO 9001 : 2015 Certified Company

Date : 26/63/8589

TO WHOMSO EVER IT MAY CONCERN

« System: Agitated Thin Film Dryer Evaporator System. (ATFD)

< Capacity: 1300 kg/hr

=lhent veiads. rure and Cure Healthcare Pyvi.ltd (Akums Liesciences

Lid.)

Purchgse Order No/JOB. No: 3500000531/J-588

“ PO date; 18/11/2023

This is fo Certify that KETAV CONSULTANT, Ahmedabad has supplied Agitated Thin Film
Dryer Evaporator System at Qur Company as per given above address.

KETAV CONSULTANT has completed the successfully Erection and Commissioning work
as per design parameter,

- We have found the performance of the supplied system is good and met our placed
* purchase order Term & Conditions.

We must appreciate KETAY CONSULTANT for proper Designing, Manvufacturing, Supply,
Erection and Commissioning of the system with proper time schedule and excellent
after sales & services support to us for which we remain grateful towards them.

(Name & Sig %Lglneer) (Name & Sign of Engineer)
KEIAV&&UHANT. Ahmedabad Client Executive Person /

Date; 26-08-20214 Date:

Work Address ' N o
Plot No. 21,25,26,27,28, Block No. - 518, Juna Babalpura Patia,Village-Sapa, Taluka - Dahegam - 382305, Dist. - Gandhinagar, Gujarat - INDIA

Contact : +91 96876 71377, +91 98790 97517 | Email : ketavconsultant@rediffmail.com | info@ketavconsultant.in
Web : ketavconsultant.com | GSTIN : 24ADIPP0287H1ZH



s 3 ‘ : : TAX INVZ&I b!llll‘“"ll“ (Original For Recipient)

A21153404

KETAV

Consultant

Address :-
PLOT NO.21,25,26,27,28,BLOCK NO.518, JUNA BABALPURA PATIA, DAHEGAM

MODASA ROAD TA:DAHEGAM, DIST:GANDHINAGAR-382305,GUJARAT.
Phone : 09687671391 (M) : 09687671377
E-mail : account@ketavconsultant.in

GST IN : 24ADIPP0287H1ZH PAN : ADIPP0287H
IRN : 75775de9acff363d8e3290b4de4f7a527afdf53d6e4aa557289e078743d47a34
Ackn.No : 162315871515849 Ackn.Dt : 2023-12-29 17:49
Details of Consignee (Bill to) Invoice No. : E-0269 Dt. : 29/12/2023
Akums Lifesciences Limited (All-1) Challan No. @ 0269 Dt. : 29/12/2023
Village:Sundran Post Office Mubarakpur P.O. No. . 3500000531
Tehsil-Derabassi, District: SAS Nagar P.O. Dt. + 18/11/2023
Pirahacsl PUniabtIntdia-TANB0EE SR MRS TN L U U R e e ok o e ko e w6 s e o e
State . 03 Punjab Ship To
Phone
Mobile :
- IN : 03AACCP1419K1ZP
| No.: AACCP1419K
Sr.| No.& Desc 5 HSN |Packing Rate Amount
No. Of Packages Product Description Code | Qty. Quantity
System:ATFD System - 30 Sq.Mtr.
1 Ms Structure Material 84198990 1 Lot ,f‘/ 1 Lot 1100000.00 1100000.00

(01 Set) (01 Set
CH:84198990

AS Per Attached D/C No.0269 Dt.29.12.23

o’ oV el felf 24 L7i17
s 15leo/ovéYy
§* ey AN 3 9 )
cuesyer roR .rl.x.g.bo.o.o\;- N '\,(‘QJ\& (- 0RE
L VERIFIED|FOR Zoonnoooooos BOR ..o ' RAUG kA S584)
B|LICIO139rDFHEIE Ltd Policy NO. iGN ...
2001/23516(650/02/000 A gﬂ/
Dt.27.12.20}3 to 26.12.2024 ﬁ‘ s /Q‘/
__________________________________________________________ e e NI i s o e v w0
| Payment Within  Days. Due On:29/12/2023 | | 1| | Total | 1100000.00
Document Through + Direct IGST @ 18.00 % 198000.00
Goods Despatched From * Junababalpura Dahegam To:Sundran Mubarakpyr Punjab
Manner of Transport : All India Transport Co.

If by motor vehicle,its Reg.No: RJ 49 GA 5841
If by Rail/Air, T.R/L.R./R.R./A.W.Bill No. 13061 Dt.29.12.2023
------------------------------------------------ Round Off

Terms & Conditions :

(1) We do not hold responsible for any breakage/demage/shortage/leakage in transit.

(2) Our responsibility ceases when the goods are delivered to the carrier. » ( (‘( C{
(3) Goods once sold will not be accepted back. NI g{)d"’ )

(4) Interest @24% p.a. will be charged. if invoice is not paid on or before due-date. e
(5) Subject to Dahegam Jurisdiction. \"2} 0\%, _.‘\9 (_(

54



DELIVERY QQ@DLAN

KETAV CONSULTANT

NO.21,25,26,27,28,BLOCK NO.518,
KE Tl&l BABALPURA PATIA, DAHEGAM
Consultant MODASA ROAD TA:DAHEGAM,
DIST:GANDHINAGAR-382305,GUJARAT.
Phone : 09687671391 (M) : 09687671377
E-mail : account@ketavconsultant.in

M/S, Akums Lifesciences Limited (All-1) Challan No. : 0269
Village:Sundran Post Office Mubarakpur Challan Date :  29/12/2023
Tehsil-Derabassi, District: SAS Nagar P.O. No : 3500000531
Derabassi Punjab India-140507 P.O.Date : 18/11/2023
Ph.: Mo.: Truck No. @ RJ49 GA 5841
GSTIN NO: 03AACCP1419K1ZP Transport : All India Transport Co.
PAN No. AACCP1419K L.R. No 13061 Date: 29.12.2023
Sr Particular Qty. Unit Rate
System:ATFD System -30 SQ.Mtr.
1 | Ms Structure Material 1 Lot
BEAM ISMB 350 X 6 Mtr x 18 Nos

BEAM ISMB 300 X 6 Mtr x 07 Nos

BEAM ISMB 150 X 6 Mtr x 03 Nos
CHANNEL ISMC 100 X 50 X 6 Mtr X 10 Nos
ANGLE ISA90 X90 X6 X 6 Mtr X 17 Nos
ANGLE ISA75 X 75 X 6 X 6 Mtr X 03 Nos
ANGLE X ISA40 X 40 X 5 X 6 Mtr X 10 Nos
Chequered Plate 1250W X5000L X5MM X THK-
04 Nos

Hand Rail B-Class-32NB X 6 Mtr x 24 Nos
MS Plate 1500 X 6300 X 8MM THK-01 Nos
Roof Sheet (Terrcotta) 1Mtr x 5800-06Nos
Base Plate 550 X 550 X 20MM-02 Nos

Evaporator Plant & Parts TOTAL " |
CH:84198990

DELIVERY AT:

CO'S GSTIN NO 24ADIPP0287H1ZH
CO'S PAN NO. : ADIPP0287H

_______________________________________________________ A

*Received the above Goods on good condition (=D

Receiver's Signature




2.Address Details

!

e-Way Bill

293

1. E-WAY BILL Details

eWay Bill No: 6916 6187 7102

Mode: Road

Type: Outward - Supply
29/12/2023

From

GSTIN : 24ADI PP028 7H1ZH
“ETAV CONSULTANT
UJARAT

:: Dispatch From ::

PLOT NO 21-25-26-27-28 BLOCK

JUNA BABALPURA PATIAVILLAGE SAPA DEHGAM MODASA ROAD
Gandhinagar, GUJARAT-382305

3. Goods Details
| HSN ‘
(l Product Name & Desc.

Code i

4

84198990 A MEE Plant & Evaporator Plant And Parts

Tot. Tax'ble Amt CGST Amt SGST Amt l IGST Amt

j E‘ 198000.00

Generated Date:29/12/2023 05:56 PM

Document Details: Tax Invoice - E-0269 -

; CESSAmt  CESS Non.Advol Amt

— |

Generated By: 24ADI PP028 TH1ZH
Valid Upto: 04/01/2024

Approx Distance: 1138km

Transaction type: Regular

To

GSTIN : 03AAC CP141 9K1ZP
AKUMS LIFESCIENCES LIMITED
PUNJAB

= ShipTo = i
| VILLAGE SUNDRAN
| PO MUBARKPUR DISTRICT SAS NAGAR
* | | TEHSIL DERABASSI,PUNJAB-140507

i
' Taxable Amount ' Tax Rate (C+S+/+Cess+Cess ;

Quantity 1
'Rs. Non.Advol) ‘

1.00

gy 1100000.00 NE+NE+18.000+0.000+0.00

| |
Other Amt Total Inv.Amt

||| 000 || 000 0.00 1

4. Transpertation Details

Transporter ID & Name : 24AAZFA1459J1Z1 & ALL INDIA TRANSPORT

CORPORATION

5. Vehicle Details

i Vehicle / Trans

e From
l Doc No & Dt.
{
Road | RJ49GAS5841 & 13061 & 20/12/2023 Gandhinagar

Transporter Doc. No & Date : 13061 & 29/12/2023

| CEWB No.  Multi Veh.Info

Entered Date ‘ (tf any)
any

Entered By

|
S 1

(If any)

29/12/2023 05:56 PM 24ADIPP0287H1ZH

A 3

77102




Serial No:
Vehicle No:
Party Name:

Weight1:
Weight2:
Net weight:

AKUMS LIFMN CES LTD
Vill Sundran Darabassi Dist. Mohali
Capacity - 50 Tons

5539

RJ49GAS5841 Gate Pass No:

KETAV CONSULTANT Material:
19435 Datel:
7400 Date2:
12035

S7

1234
ATFT SYSTEMS MATERIAL

02-01-2024 11:28
02-01-202415:31

Operator signature



: . _--__-_______________Iﬁ)f_lﬂ‘é_?_& ___________________ (Original For Recipient) 58
A KETAV HORAAERR

A21154000

'"Consultant

Address :-

PLOT NO.21,25,26,27,28,BLOCK NO.518, JUNA BABALPURA PATIA, DAHEGAM
MODASA ROAD TA:DAHEGAM, DIST:GANDHINAGAR-382305,GUJARAT.

Phone : 09687671391 (M) : 09687671377

E-mail : account@ketavconsultant.in

GST IN : 24ADIPP0287H1ZH PAN : ADIPP0287H

IRN : cfca93f613764a79dae16c795a9bd55b81dd6817223410bb73d7e1dcd1ch9ef9

Ackn.No : 162416436706848 Ackn.Dt : 2024-02-29 14:48

Details of Consignee (Bill to) Invoice No. : L-0150 Dt.: 29/02/2024
Akums Lifesciences Limited (All-1) Challan No. : Rty )/
Village:Sundran Post Office Mubarakpur P.O. No. . 3500000542
Tehsil-Derabassi, District:SAS Nagar P.O. Dt. : 07/12/2023
Derabassi Punjab India=140507 @ = = = | ecccmcmcccccacedecccsenssmieesnecmaan

State : 03 Punjab Ship To

Phone :

Mebile

GSTIN : 03AACCP1419K1ZP

PAN No. : AACCP1419K

Sr.|No.& Desc HSN |Packing Rate Amount

No.| Of Packages

1 Installation Service Of Industrial, 998732 1 Set 1 Set | 800000.00 800000.00
Machinery and Pant For ATFD System 30 Sq

Mtr.Erection of Equipment Internal Pipe
Fabrication Work and Fitting Charges

At your site. L
T 4ula
" \ b\l.b') 7\//’
473 VH
%9 \\ 0“6\

| Payment Within Days. Due On:29/02/2024 | 800000.00
Document Through . Direct IGST @ 18.00 % 144000.00
Goods Despatched From : Junababalpura Dahegam To:Sundran , Mubarakgur
Manner of Transport .

If by motor vehicle,its Reg.No:
If by Rail/Air,T.R./L.R./R.R./A.W.Bill No.

------------------------------------------------ Round Off
¥ (In Words) : Nine Lakh Forty Four Thousand Only. | eemmmm | __

Terms & Conditions :

(1) We do not hold responsible for any breakage/demage/shortage/|
(2) Our responsibility ceases when the goods are delivered to the carrier & Goods once sold will not be a
(3) For any Dispute the Dispute Shall Refer to Arbitration. The Seat and Place of the Arbitration Will be A
(4) Interest @24% P.A. will be charged. if invoice is not paid on or after due Date.

(5) For Any Dispute the Jurisdiction will be Ahmedabad.




TAX INvggé (Duplicate Copy)
-------------------------------------------------------------------- 59

KETAV

Consultant

Address :-

PLOT NO.21,25,26,27,28,BLOCK NO.518, JUNA BABALPURA PATIA, DAHEGAM
MODASA ROAD TA:DAHEGAM, DIST:GANDHINAGAR-382305,GUJARAT.

Phone : 09687671391 (M) : 09687671377

E-mail : account@ketavconsultant.in

GST IN : 24ADIPP0287H1ZH PAN : ADIPP0287H

IRN : cfca93f613764a79dae16¢c795a9bd55b81dd6817223410bb73d7e1dcd1cb9efo

Ackn.No : 162416436706848 Ackn.Dt : 2024-02-29 14:48

Details of Consignee (Bill to) Invoice No. : L-0150 Dt.: 29/02/2024
Akums Lifesciences Limited (All-1) Challan No. : Pt f./
Village:Sundran Post Office Mubarakpur P.O. No. » 3500000542
Tehsil-Derabassi, District:SAS Nagar P.O. Dt. 1 07/12/2023
Derabassi Punjab India-140507 | e e

State . 03 Punjab Ship To

Phone :

Mobiie

GSTIN : 03AACCP1419K1ZP

PAN No. : AACCP1419K

Sr. | No.& Desc HSN |Packing - Rate Amount

No.| Of Packages Code | Qty. Quantity

1 Installation Service Of Industrial, 998732 1 Set 1 Set | 800000.00 800000.00
Machinery and Pant For ATFD System 30 Sq

Mtr.Erection of Equipment Internal Pipe
Fabrication Work and Fitting Charges
At your site.

Document Through :

Goods Despatched From + Junababalpura Dahegam To:Sundran , Mubarakgur

Manner of Transport :

If by motor vehicle,its Reg.No:

If by Rail/Air,T.R./L.R./R.R./A.W.Bill No. H
------------------------------------------------ Round Off

Direct IGST @ 18.00 % 144000.00

Terms & Conditions : Y

(1) We do not hold responsible for any breakage/demage/shortage/leakage in transit. [/ o

(2) Our responsibility ceases when the goods are delivered to the carrier & Goods once sold will not be accebt@% J

(3) For any Dispute the Dispute Shall Refer to Arbitration. The Seat and Place of the Arbitration Will be Ahmed'q“t}:ad. 64#1 =

(4) Interest @24% P.A. will be charged. if invoice is not paid on or after due Date. \ ; “*‘\ AR

(5) For Any Dispute the Jurisdiction will be Ahmedabad. . & _Aﬁthorised Signatory
S :
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" PURE & CURE HEALTH CARE PVT LTD.
s (A subsidiary of AKUMS Drugs & Pharmaceuticals Ltd
Village Sundran, Tehsil Derabassi, Distt. Mohali, Punjab

SATISFACTORY CUM MATERIAL INSPECTION REPORT

Name of Supplier:- P.O No:- Date:-
3500000 Yq_
WSTav  (0msuctarnT
Challan No:- Date:-
Invoice no:- Date:-
Wloy IR

Attested Extra Sheet
(Y/N)

Item Name & Description:-
ATRD Teorauanion ( S¢eous Cuarass

If Yes, Sr. no...to Sr. no

60

Method of Checking:-
Pwvs oy  Cucarn Ak PEAPRRmaIrGL TRACI~G
Check List:-
1. Checked Intensively of Random \/fes/No
2. Checked by Use &/(es/No
3. Checked Methodically Aes/No
4. Checked for Quality Aes/No
5. Checked for Quantity .:’gs/No
6. Checked for Specification, Make & Quality as per bill js/ No
7. Checked for Specification, Make & Quantity as per P.O. es/No
P e
Final Remarks:- %’
Approved:
Rejected:- Signature
Hold:- (Checker Name)
(Kindly mention reasons for Rejection & Hold)
Suggestion if any:-
P =2 D
za Qe —2
Signature of Verifying Authority | Signature of Approving Authority Signature of Plant ilead
Name:- Name:- 4. 10 ) D A Name:- M » f\ tLMQ
E.code:- QRS lob®Y E.code:- Apnat <S% Ecode- |0AG3Y
Designation:-H£87+ Lt . Designation:-<>x - (5v9) , Designation:- Qm

. To be signed by Plant Head (in case of handover taken of Project)/by Project Head
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Village-Sundran,Post Office Mubarakpur Tehsil-Derabassi, District-SAS Nagar DERABASSI

Akums Lifesciences Limited(ALL-1) ANNEXURE 16

Punjab India 140507

Ph No.: E-Mail :
GSTIN No. : O3AACCP1419K1lzP Mfg Lic No
CIN No. : L24231CH1996PLC017755
PURCHASE ORDER
WOCK OLIVER P.O.DATE 22.12.2023
PLOT NO. 154, EPIP-1, JHARMAJRI, BADDI,
DISTT. SOLAN, Solan, Himachal Pradesh,
BADDI 173205 Himachal Pradesh Our PAN No. : AACCP1419K
9216088700 State Code : 03
wockoliveroperations@gmail.com
SNo. Item Description uUoM Quantity [Accep Rate INR Del.Date Amount INR
tance
Limit
+ 3
1 | SEWAGE TREATMENT PLANT (STP) NOS 1.000 | 0.0 1880000.000(15.02.2024 1880000.00

50 KLD SEWAGE TREATMENT PLANT AS
PER ATTACHED ANNEXURE TYPICAL
TURBO BIO REACTOR# SYSTEM 1.
Total flow rate : 50 m3 per day
2. Operting hours : Continuous 3.
Design flow rate : 2.5 m3 per
hour TURBO BIO REACTOR# SYSTEM 1.
Model : 12 TBR 2. Rated Flow
Capacity : 25 m3 per hour. Along
with following material inclusive
l)Complete Plant MOC Marine Epoxy|
2)Filter Press 12 Plates MOC MS
with Screwump 3)MS Tanks 20KL
(Inner coating Marine Epoxy)
4)Treated water tank 10 KL HDPE
Sintex Make 3 Layer 5)Surge Tank
2 KL MOC HDPE MakeSintex 3 Layer
6)Sludge Holding tank 2 KL HDPE
Make Sintex 3 Layer 7)Kirloskar
make SUMP PUMP 8)RCC Cemented
Blocks M20-30 36 Nos wth
installation at Akums Sundra Site
Mat.No: 50001348 HSN No:
39239090

IGST @ 18%

1l of5
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PAYMENT TERMS : Manual Payment Term Total Item Value

Incoterms : FOR - Free on Road / AT
SUNDRAN PLANT

PAYMENT TERMS :30% ADVANCE ALONG WITH PO
60% AT THE TIME OF INSPECTION AT VENDOR
SITE PRIOR TO DISPATCH AND BALANCE 10%
AFTER SUCESSFUL COMMISSIONING ,
INSTALLATION AND SATISFACTORY REPORT
SUBMITTED BY PLANT.

THE PRICE ARE AS PER ATTACHED QUOTATION
REFERENCE No. WO/STP/23-24/150_Rev-III
ON DTD: 20.12.2023 AND FURTHER
NEGOTIATION WITH Mr. VIKESH JI ON DTD:
22.12.2023. AND TECHNICALLY APPROVED BY
PLANT RECEIVED MAIL and COMMERCIALLY
VERIFIED BY MR. BHARAT SINGH BISHT

EEE R EEEEE SRR SRS E RS EREEREEREEEEREEREEREESESE]
kkhkkkkhkkkkhkkkkx

TERMS OF SUPPLY:

1.PACKING, FORWARDING, LOADING/UNLOADING
AND INSURANCE IN SUPPLIER SCOPE.
2.TRANSPORTATION FOR DOOR DELIVERY
3.LOADING AND UNLOADING INCLUSIVE

4 .ERECTION AND INSTALLATION: INCLUSIVE
5.DOCUMENTS: DQ/0Q/IQ AND TEST
CERTIFICATES INCLUSIVE ALONG WITH
MATERIAL.

6 .CONTROL PANEL: SHOULD BE LICENCE FREE
7 .DELIVERY: 45 DAYS AFTER ORDER AND
DRAWING APPROVAL.

8.HYDRO TEST, PRESSURE TEST, LEAKAGE
TEST INCLUSIVE

9.TRAVELING, BOARDING AND LODGING FOR
OUR SITE ENGINEER: INCLUSIVE NO
ADDITIONAL CHARGES.

IN: Integrated GST

1,880,000.00
338,400.00

(INR.TWENTY-TWO LAKH EIGHTEEN THOUSAND FOUR HUNDRED RUPEES
AND ZERO PAISE)

Grand Total

2,218,400.00

ALL PROJECT DETAISL ANS SPECS AS PER ATTACHED ANNEXURE-I.
PROJECT INFROMATION:

1.1 Project : Sewage treatment plant/TBR#

1.2 Ref no. : WO/STP/23-24/150_Rev-III

1.3 Total flow rate : 50 m3 per day

1.4 Operating hours : Continuous

2 of 5
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1.5 Design flow rate : 2.5 m3 per hour

2.0 WO - TURBO BIO REACTOR# SYSTEM

2.1 Model : 12 TBR

2.2 Rated Flow Capacity : 2.5 m3 per hour.

3.0 KEY FEATURES

3.1 Minimal Manpower required.

3.2 Minimal civil work required.

3.3 Minimal operational cost.

3.4 Minimal solid waste generation.

3.5 Easy to install and easy to operate with automatic control

3.6 No odor formation

3.7 Wock Oliver#s VOK bio media has special geometric pattern to
provide maximum surface area in a given volume.

3.8 The micro organisms grow on a carrier "VOK BIOMEDIA" that
remains in suspension within the reactor

Along with following material inclusive

1) Complete Plant MOC Marine Epoxy

2) Filter Press 12 Plates MOC MS with Screw Pump

3) MS Tanks 20KL (Inner coating Marine Epoxy)

4) Treated water tank 10 KL HDPE Sintex Make 3 Layer

5) Surge Tank 2 KL MOC HDPE Make Sintex 3 Layer

6) Sludge Holding tank 2 KL HDPE Make Sintex 3 Layer

7) Kirloskar make SUMP PUMP

8) RCC Cemented Blocks M20-30 36 Nos with installation at Akums
Sundra Site

SCHEDULE OF INCLUSIONS:

1. Installation drawing if required by the client.

2. Sectional, G.A and P<(>&<)>I drawings.

3. Preliminary pipe drawing including connection to customer
requirements.

4. Ready-made foundation block.

5. All internal piping, instruments, valves.

6. Loading, unloading, shifting and freight of skid to location.
SCHEDULE OF EXCLUSION:

1. Site execution support.

2. Intake line <(>&<)> Outlet line to uses points.

3. Power connection to skid.

GENERAL TERMS AND CONDITIONS

01.PACKING AND FORWARDING INCLUSIVE IN VENDOR SCOPE

02.TRANSIT INSURANCE-INCLUSIVE IN VENDOR SCOPE

03.LIQUIDATED DAMAGE: IN CASE, YOU WILL NOT BE ABLE TO DELIVER THE
MACHINES WITHIN SCHEDULED TIME, YOU WILL BE LIABLE TO PAY US LIQUIDATED
DAMAGES @1% OF COST OF MACHINERY PER WEEK OR PART THEREOF WITH THE
MAXIMUM OF 10% OF TOTAL COST.

04.INSTALLATION,COMMISSIONING AND SUPERVISION : INCLUSIVE IN VENDOR
SCOPE.

O5.WARRANTY: ALL ABOVE MATERIAL WILL BE GUARANTEED FOR A MINIMUM PERIOD
OF 18 MONTHS FROM THE DATE OF SUCCESSFUL INSTALLATION OR 24 MONTHS FROM

3 0f5
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THE DATE OF DELIVERY WHICHEVER COMES FIRST. HOWEVER, DURING WARRANTY
PERIOD, IF THE MACHINE GOES UNDER BREAKDOWN, THE DAYS UNDER BREAKDOWN
SHALL NOT BE CONSIDERED IN THE ABOVE WARRANTY PERIOD AND WARRANTY PERIOD
WILL BE EXTENDED

06.DQ,IQ,00,PQ DOCUMENTS AND TEST CERTIFICATES TO BE PROVIDED BY YOU ON
FOC BASIS.

Terms & Conditions of Purchase Order
The following points needs to be adhered while making an invoice. In absence of any of these mandatory
requirements, the invoice/ material WILL NOT be accepted:
01.All invoices must bear our Purchase Order No. and the same delivery address needs to be mentioned as in
the Purchase Order header. Vendor will ensure to connect and share all communication on buyer registered
Email I'd & official contact No. as per email signature banner only.
02.The criteria of Quality as defined in the Purchase Order must be followed, failing which, the bill/
material will not be accepted.Please ensure No official communication shall be allowed on personal contact
numbers and E mail ID's.
03.The materials/ machines must be dispatched with proper E-Way bill wherever applicable.
04.The original invoice and other related documents must be addressed to our Commercial Dept as per the
address mentioned in the Purchase Order header.
05.No payment shall be paid, if the Vendor does not deposit the GST amount timely and furnish the appropriate
return within due date.
06.In case advance payment has been made, Vendor will timely deposit GST and will file appropriate return
within time. In case of failure recovery will be made along with applicable tax, interest and penalty.
07. Important Note:
Vendor invoice shall be processed for payment on the basis of assumption that below conditions are strictly
adhered by you:-
1. Vendor has filed his outward return (i.e. GSTR1) by 11lth /13th of following month/quarter. You are
responsible to issue a valid tax invoice with government signed QR code and 64 digits unique IRN as may be
applicable. In Case, E-invoice is not applicable to you, you have to declare on your invoice that the
provision of e-invoicing does not apply to us due to threshold limit or any other exemption, if available.
2. In absence of any of the above points 1like

(a)If you have not filed your GST returns within timelines, by including the invoices raised by you;

(b)If you have not paid GST in timely manner;

(c)If your invoices don't have any a valid IRN/QR Code.

Then, we won't be able to process your invoice for payment. You will be liable to make good any loss arising
out of the lapse on your part in this regard and the said loss shall be recovered from you along with
interest of 18% p.a. and penalty, if any.

3. You are responsible to issue a valid tax invoice with government signed QR code and 64 digit unique IRN
No. as may be applicable .In case of any invalid invoice due to which our GST credit is denied, the same will
be recovered from you with applicable interest and penalties .We also reserves the right to reject your
invoices that are invalid, in which case the payment terms will commence from the date of providing of valid
invoice by you to us.

4. Payment of your valid Tax invoice shall be subject to the condition that you shall ensure that proper
invoice, credit and debit note data is uploaded in the GST and GST liability is paid by you within statutory
deadlines, to enable we claim GST credits of the taxes in timely manner. In case of any mismatch in the data
uploaded by you on GST portal Vs the invoices submitted or GST paid to Govt. Vs Govt. charged to us, we
reserves the right to recover the GST along with interest and penalties after providing reasonable

opportunity to you to rectify the error, but not later than 31st October after close of each financial year.

Also, we reserves the right to reject your invoices if they are not appropriately and timely uploaded on

4 of 5
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Govt. Portal or tax is not paid in time.

PREPARED BY

APPROVED BY

APPROVED BY

APPROVED BY

APPROVED BY

APPROVED BY

SKASHYAP Purchase Head Finance Operation Finance MD
Head-API Head API
Corp.Off: Godrej Eternia, E3H, 3rd Floor, Tower B, Chandigarh Ph:27011315 Fax: 27023256

50f 5
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WOCK OLIVER

Total Water Management

Corporate Office:
v/ # 364, Sukhna Enclave, (Near Sector 5-
. Chandigarh), Kansal, Punjab
Date: 26.02.2024 Phone: +91-172-2746321
Mobile: +91-9876199416, 9216088700
To Telefax-2746321
Akums Lifesciences Limited (ALL-1) Email- wockoliver@gmail.com

. . Web site- www.wockoliverglobal.com
Derabassi, Punjab

Subject: Handover Certificate of STP Plant capacity 50 KLD installed.

Dear Sir,

I am pleased to certify that the Sewage Treatment Plant (STP) with a capacity of 50 KLD,

installed at Pure and Cure Healthcare Pvt. Ltd. (Akums Lifesciences Ltd.) in Village
Sundran, PO Mubarakpur, Tehsil Derabassi, Punjab, has been successfully installed &
commissioned and is currently under stabilization. This accomplishment is following
Purchase Order No/JOB. No: 3500000560 / WO/2023-24/0050 dated 22/12/2023.

We are confident that the STP will effectively meet the wastewater treatment needs of the
facility.

Thanks & Regards,
Wock Oliver

- 1 I y
rFor WO Cry )
FVWULAK-0OI! IVER
\-ULIVER

(et
Authorised
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e-Way Bill No.: e-Invoice
Invoice No. WO/23-24/014 Dated 5-Feb-24
Ref. No.
WOCK OLIVER
154, EPIP-1
JHARMAJRI
BADDI
DISTT-SOLAN
HP

GSTIN/UIN: 02AAAFW9416E1ZG
State Name : Himachal Pradesh, Code : 02

Tax Invoice
IRN : 138d7¢9a951d94f5¢c2a6b3b39958c6c07182d87706723cf8c-
d08c0476fb5¢876
Ack No.  : 132417324695890

Ack Date : 5-Feb-24

Party : AKUMS LIFESCIENCES LIMITED (ALL-1)
VILLAGE SUNDRAN, PO MUBARAKPUR,
TEHSIL DERABASSI, DISTT SAS NAGAR

GSTIN/UIN  : 03AACCP1419K1ZP

State Name  : Punjab, Code : 03

Sl Description of Goods HSN/SAC | Quantity Rate per Amount
No.
1 |Machinery and Apparatus for Filtering |842121 1 NOS | 15,00,000.00 | NOS 15,00,000.00
Or Purifying
IGST OUTPUT 18% 2,70,000.00
Total 1 NOS Rs. 17,70,000.00
Amount Chargeable (in words) E. & O.E
Indian Rupees Seventeen Lakh Seventy Thousand Only
HSN/SAC Taxable Integrated Tax Total
Value Rate Amount Tax Amount
842121 15,00,000.00 18% | 2,70,000.00| 2,70,000.00
Total | 15,00,000.00 2,70,000.00 | 2,70,000.00
Tax Amount (in words) : Indian Rupees Two Lakh Seventy Thousand Only
Company's VAT TIN : 15111 Company's Bank Details
Company's CST No. : SOL-CST-15110 Bank Name : AXIS BANK
Company's PAN : AAAFW9416E A/c No. : 918020002810506
Branch & IFS Code: UTIB0000041
Declaration for WOCK OLIVER

We declare that this invoice shows the actual price of
the goods described and that all particulars are true and

correct. Authorised Signatory

This is a Computer Generated Invoice

74
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WO Modular Package Wock-Oliver

Ireatmen_: FI’Iantst | # 364, Sukhna Enclave, (Near Sector
OWw capital cost, lo . .

op:'rati,‘:; cost, eas"“;, 5-Chandigarh), Kansal, Punjab

installed, meets Phone: +91-172-2746321

discharge consent Mobile: +91-9876199416

standards

consistently Email- wockoliver@gmail.com
Web site- www.wockoliverglobal.com

Ref. No. WO/STP/23-24/150_Rev-III ANNEXURE 17

To
M/s Akums Drugs & Pharmaceuticals Ltd, Derabassi.
Kind Attn. - Mr. Bharat Singh Bisht

SUBJECT : Technical offer for Sewage treatment plant of 50 KLD capacity.

Dear Sir,
We take an opportunity to introduce ourselves as a highly qualified and experienced group of
engineers engaged in the manufacturing of water and wastewater treatment plants.

Our vast range of products includes, Effluent Treatment Plant (ETP), Sewage Treatment Plant
(STP), and Reverse Osmosis (R.0.) etc.

Wock-Oliver is globally one of the leading brands, with local manufacturing facilities. The
company is managed by Australian Team based in India to provide global technology at Indian
rates.

Our products are warranted and we have made elaborate arrangement for impeccable service-
after-sales. We have successfully commissioned our systems apart from India in Indonesia,
Malaysia, USA, Panama, Nepal etc.

We enclose herewith, the following documents to provide you insight to our organization, to
enable you to take appropriate action, in this regard at your end:

1. OUR TECHNO COMMERCIAL OFFER.
We keenly look forward to your favorable response and assure you of our quality services at all
levels.

Thanking you.
Yours Sincerely,
For Wock Oliver
Dr. Shellay Virk

Managing Director DATE: 20.12.2023
+91-9876199416
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SEWAGE TREATMENT PROPOSAL

TYPICAL TURBO BIO REACTOR™ SYSTEM FROM
WOCK OLIVER

WOCK-OLIVER
# 364, Sukhna Enclave
Near Sector 5-Chandigarh, Kansal, Punjab
Phone: +91172- 2746321
Mobile:-09216088100, 09216088200
Email- wockoliver@gmail.com
Web site- www.wockoliverglobal.com

WO -- your partner in providing today's solution for tomorrow's environment
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WO - TURBO BIO REACTOR™ SYSTEM

INDEX

1

PROJECT INFORMATION
Schedule attached - ANNEXURE -1

DESIGN PARAMETERS
Schedule attached - ANNEXURE -II

PROCESS DESCRIPTION
Schedule Attached - ANNEXURE -III

TURBO BIO REACTOR™ AND COMPONENTS
Schedule Attached - ANNEXURE -1V

SCHEDULE OF SUPPLIES
Schedule Attached - ANNEXURE -V

OFFER
Schedule Attached - ANNEXURE -VI

MORE INFORMATION ON TECHNOLOGY AND PLANT
7.1 Warranty

77
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ANNEXURE -1

PROJECT INFORMATION

1.0 PROJECT INFROMATION

1.1  Project : Sewage treatment plant/TBR™
1.2 Ref no. : WO/STP/23-24/150_Rev-III
1.3 Total flow rate : 50 m3 per day

1.4 Operating hours : Continuous

1.5 Design flow rate : 2.5 m3 per hour

2.0 WO - TURBO BIO REACTOR™ SYSTEM

2.1  Model : 12 TBR
2.2 Rated Flow Capacity : 2.5 m3 per hour.

3.0 KEY FEATURES

3.1 Minimal Manpower required.

3.2  Minimal civil work required.

3.3 Minimal operational cost.

3.4 Minimal solid waste generation.

3.5 Easy to install and easy to operate with automatic control

3.6 No odor formation

3.7 Wock Oliver’s VOK bio media has special geometric pattern to
provide maximum surface area in a given volume.

3.8 The micro organisms grow on a carrier “VOK BIOMEDIA” that
remains in suspension within the reactor

78
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DESIGN PARAMETERS

ANNEXURE - II

DESIGN INLET AND OUTLET CHARACTERTICS FOR TBR™

Flow rate of wastewater

50 m3/day (Maximum)

Inlet Outlet
Parameters

Temperature Ambient Ambient
pH 6.0- 8.5 6.5-9.0

TSS 300-400 ppm <10 ppm
BOD 200-350 ppm <10 ppm
COD 600-800 ppm <50 ppm
O0&G 30 ppm <10 ppm

79
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PROCESS DESCRIPTION

ANNEXURE - III

PROPOSED WASTEWATER TREATMENT SCHEME

Following treatment scheme is employed for production of quality water for

irrigation discharge or recycling.

RAW SEWAGE SCREENING

SLUDGE
HOLDING
TANK

g

FILTER PRESS

S —

SLUDGE

|

]

OIL & GREASE TRAP 4]_

COLLECTION TANK

\/

TURBO BIO REACTOR

DISINFECTION

SURGE TANK

< >

PRESSURE SAND FILTER (PSF)

g

ACTIVATED CARBON FILTER (ACF)

I CLIENT’S SCOPE

g

TREATED WATER TANK

80

BIO REACTOR

FLOCCULATION
TANK

CLARIFIER
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BRIEF PROCESS DESCRIPTION OF TBR™

BAR SCREEN: The influent passes through an in-line screen for removal of
coarse suspended solids. These screens would be manual.

OIL AND GREASE TRAP: Complete oil and grease trap with siphon
arrangement to arrest all oil contents in the trap will be provided. This trap
will have specific RCC partition with underflow arrangement to trap oil
contents in each chamber. In last chamber there will be a siphon arrangement
as outlet for sewage. The tarp oil contents can be cleaned manually. There can
be a provision of oil skimmer application on higher volume of oil contents.

COLLECTION TANK: The wastewater is collected in a collection tank to meet
the peak hour’s requirement and to get a homogenous mixture. Collection
tank helps in sedimentation of grit in the absence of grit chamber.

TURBO BIO REACTOR™ - PACKAGED SEWAGE TREATMENT PLANT
The influent from the equalization tank(s) is pumped to our packaged system.

- AERATION REACTORS: In aerobic chambers, thousands of VOK-bio
media is fed, upon which the bio mass grow. The attached growth
ensures that water is treated to the highest possible biological standards

that are generally not possible with alternative systems such as ASP,
SBR, MBR, FMR or FAB.

- FLOCCULATION: Water is then fed to flocculation chamber (inbuilt in
TBR™) which is dosed with alum on a continuous basis at a
proportional flow rate (sized to the capacity of the plant) for solids
removal by sedimentation in the clarifier.

As per our experience generally these chemicals are required during
initial phase and once a good quality bio growth is achieved this dosing
can be reduced or eliminated in some cases.

- CLARIFIER: The wastewater from bioreactors will be pumped to a
secondary clarifier (inbuilt in TBR™) so as to settle out the solids. A
chemical dosing system will be provided before clarifier to aid in solid
settling. The supernatant from the clarifier will be fed to surge tank
whereas the sludge will be sent to sludge drying bed. A part of sludge is
re-circulated as MLSS to aeration tank.

CHLORINATION CUM DISINFECTION: Clarified water is fed to the chlorine
contact tank or surge tank. A chlorination system will dose chlorine on a
continuous basis. This tank will also act as housing tank for filter feed pumps.
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PRESSURE SAND FILTER (PSF): The disinfected water will then be passed
through filter(s) to reduce suspended load and turbidity, BOD, colours, odour
and fine particles. It finally polishes the treated water and also reduces the
residual chlorine.

ACTIVATED CARBON FILTER (ACF): The disinfected water will then be
passed through filter(s) to reduce suspended load and turbidity, BOD, colours,
odour and fine particles. It finally polishes the treated water and also reduces
the residual chlorine.

The wastewater so treated can be utilized for gardening or for flushing and
recycling.

The backwash from the ACF units will be fed back into the collection tank.

SLUDGE DISPOSAL: A proportion of sludge from the clarifier and bioreactor is
pumped via the hydro cyclone into the sludge holding tanks. Supernatant
from the sludge holding tanks is decanted and returned to collection tank for
re-processing. A part of sludge is periodically re-circulated as MLSS to
bioreactors.

FILTER PRESS: A filter press is a piece of equipment used in liquid/solid
separation. Specifically, the filter press separates the liquids and solids using
pressure filtration, wherein slurry is pumped into the filter press and is
dewatered under pressure. Basically, each filter press is designed based on
the volume and type of slurry that needs to be dewatered.

The working principle of filter presses is that slurry is pumped into the
machine such that solids are distributed evenly during the fill cycle. Solids
build up on the filter cloth, forming the filter cake; the filtrate exits the filter
plates through the corner ports into the manifold, yielding clean filtered water.

ELECTRICAL CONTROLS: TBR™ will have a complete centralized control
panel mounted on the same skid of TBR™. It will have both automatic and
manual operation mode. The control system shall include circuit breakers,

motor, starters and timers all housed in a weatherproof cubicle type panel
board.

32
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ANNEXURE - IV

TURBO BIO REACTOR™ AND COMPONENTS

The Wock Oliver’s Turbo Bio Reactor™ system is based on biodegradation
and sedimentation technology, which is unique due to its compactness and
performance in respect of volumetric efficiency. This technology is combined in
a prefabricated; skid mounted and standardized tank system of variable
length also suitable for overseas transportation.

Standard systems are designed for indoor location in closed rooms with draft
ventilation. Smaller systems may be placed outdoor under shelter with natural
ventilation. Since the systems are excessively aerated, the smell caused by
anaerobic rotting is negligible.

Your Package Plant Requirements

We understand your requirements related to above project that you like to
find a solution that can:

- Processes 50 cum per day of wastewater.
-  Water to be re-used for toilet flush and irrigation.

We offer complete packaged plant that will satisfy your specific needs.
1 x WO Turbo Bio Reactor™ System Model 12 TBR

Model: 12 TBR is customized in a three (3) chamber ballast tank. Internal
sludge handling is included in the system i.e. all sludge is constantly recycled
for optimum sludge digestion. Sludge is aerobically processed in sludge
reduction tank.

Turbo Bio Reactor™ System

The Turbo Bio-Reactor™ biological process involves the use of VOK media that
provides surface area for microbial growth and has high BOD load treatment
capacity. This system thus has advantage of both the activated sludge process
and conventional fixed film systems. The operating costs of our TBR™ system
are considered to be in order of 50% lower than the traditional bacteria bed
and associated structures used for treatment at small works.
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Installation & Commissioning

WO can complete the installation and
commissioning of your plant together with
the plant process if you require this
optional service. This work will include
connecting the three-phase electricity
supply to our nearby plant control box,
connecting to pipe work from the clients
balance tank to our treatment plant and
connecting the pipe work from our plant to
the sewerage system nearby.

This system is “ready to go” and easy to understand and operate.

The associated costs for this work have been excluded in our Budget Price/
Quotation but are included as an optional extra cost, if you wish to install.

The complete packaged plant will have following main components:

Up Front Control Panel, Three Chamber Ballast Tank, (Includes Sludge
System) System Feed Pump, Sludge Recycling Pump, Cyclone Sludge
Separator, Blower, Moving Bed Reactor and Settling Tank, VOK Media, Air
Distribution System, High-Low Level switch, Piping and Valves. Delivered as
one package plant. Valves and pipes are pre-assembled with central up-front
location of all Controls. Automatic Operation once in commission.

The present treatment plant is suitable for above and below ground
installation. Installing the units above ground will have a major cost saving
with regard to the civil work required. Above ground installations require only
a concrete base while below ground will need excavations, a concrete base and
selected backfilling materials.

10
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ANNEXURE -V
SCHEDULE OF SUPPLY

TURBO BIO-REACTOR™ SYSTEM - MODEL 12 TBR

Our scope shall include; design, engineering, procurement and supply for Sewage
Treatment Plant of capacity S0 KL/Day, as per system description and comprising of
various units with specifications mentioned hereunder. We shall provide
layout/working drawings. Civil work is excluded from our scope.

WOCK-OLIVER’s SCOPE OF SUPPLY

1.0 WO - TURBO BIO REACTOR SYSTEM (Details in Appendix -I)
2.0 BAR SCREEN

MOC MSEP
Quantity Nos. 1
Make Wock Oliver
3.0 SEWAGE TRANSFER PUMP
Capacity KL/hr 2.5
Head m 10
Type Centrifugal
Make Kirloskar /WO /Equivalent
Quantity Nos. 2(1W+15)
4.0 SLUDGE PUMP
Capacity KL/hr 2.5
Head m 10
Type Centrifugal
Make Kirloskar/ WO /Equivalent
Quantity Nos. 1
5.0 AIR BLOWER WITH MOTOR
Type Twin lobe
Capacity m3/hr 105

Motor make

Bharat Bhijli

Make —Blowers

Wock Oliver

Quantity Nos. 2(1W+19)
6.0 AIR PURGING GRID
Type Non —clog, segmented for easy maintenance
Tested Pressure Kg/cm?2 | 2.5
MOC PVC
Application STP Aeration
Quantity Set 1
7.0 CHEMICAL DOSING SYSTEM
Capacity ltrs/hrs |0 -6
MOC PP
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Make edose/UKL/Equivalent
Dosing Tank 50 ltrs HDPE /2 nos
Quantity Nos. 2
8.0 DISINFECTION SYSTEM
Type On line
Chlorine Dosing Pumps Metering Type
Make edose/UKL/Equivalent
Capacity Iph 0-6
Dosing Tank 50 Ltrs. HDPE/1 Nos
Quantity Nos. 1
9.0 FILTER FEED PUMP
Capacity Kl/hr 2.5
Head m 20
Type Centrifugal
Make Kirloskar/KSB/Equivalent
Quantity Nos. 2(1W+15)
10.0 | PRESSURE SAND FILTERATION (PSF)
Capacity KL/hr 2.5
Vessel diameter mm 400
Height of vessel mm 1625
MOC FRP
Tested Pressure kg/cm? | 3.5
Accessories The unit will be complete with frontal piping &
valves and first lot of media
Make Wock Oliver
Quantity Nos. 1
11.0 | ACTIVATED CARBON FILTERATION (ACF)
Capacity KL/hr 2.5
Vessel diameter mm 400
Height of vessel mm 1625
MOC FRP
Tested Pressure kg/cm?2 | 3.5
Accessories The unit will be complete with frontal piping &
valves and first lot of media
Make Wock Oliver
Quantity Nos. 1
12.0 | ELECTRICAL COMPONENTS
12.1 (CONTROL PANEL/CENTRE (MCC)
Type TBR™ mounted Vermin proof
Make Wock-Oliver
Internal Electrical Schenider
components
WLCD Minilec

12
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12.2 |CABLING Within our battery limit
12.3 |[EARTHING Not in our battery limit (client’s scope)
13.0 [INSTRUMENTATION COMPONENTS
13.1 |All piping and valves
Piping PVC/UPVC/MS/CI
Valves
14.0 SURGE TANK
No. of units No. 1
MOC HDPE
Capacity KL 2
15.0 TREATED WATER TANK
No. of units No. 1
MOC HDPE
Capacity KL 10
16.0 | COLLECTION TANK
No. of units No. 1
MOC MSEP
Capacity KL 20
17.0 | SLUDGE HOLDING TANK
No. of units No. 1
MOC HDPE
Capacity KL 2
18.0 | SUMP PUMP
Capacity KL/hr 2.5
Head m 10
Type Centrifugal
Make Kirloskar/ WO /Equivalent
Quantity Nos. 1

Note: Tanks sizes may have variation of 5-8 % in the final design.

13
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Appendix -1

Technical specifications:

1 MOC MSEP coated
2. EP Coating Complete
3. Model 12 TBR
4. Three Chamber Ballast Tank EP Coated
S. Bioreactor-I Complete/filled with bio medium
6. Bioreactor-II Complete/filled with bio medium
7. VOK Bio Media one lot — Proprietary
8. Settling Tank/Tube settler MSEP coated/ 1 No
9. Flocculation Chamber MSEP coated/ 1 No
10. |High-Low Level switch (WLCD) for | Minilec /1 SET
automation
11. Submerged Piping and Valves Aster/One lot
12. Tube Deck media Tube media —One lot.
13. Bio catalyst Proprietary/one lot
14. Over weir MSEP-inbuilt with LCP
15. Hydrocyclone Inbuilt

14
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ANNEXURE VI
SCHEDULE OF INCLUSIONS

Installation drawing if required by the client.

Sectional, G.A and P&l drawings.

Preliminary pipe drawing including connection to customer requirements.
Ready-made foundation block.

All internal piping, instruments, valves.

o 0k L b=

Loading, unloading, shifting & freight of skid to location.

SCHEDULE OF EXCLUSION

1. Site execution support.

2. Intake line & Outlet line to uses points.

3. Power connection to skid.

4. Traveling, Boarding and lodging for our site Engineer.

The work will be started within seven days from the date of confirmation
of order.

PRICE:

Cost for Turnkey project Sewage Treatment plant of 50 KLD Capacity :
Rs. 21, 90,000/-

Supervision for erection and commissioning charges extra: 65,000/ -

Optional:

In case of increased flow rate of 60 KLD , the bio media will have to be
increased accordingly for which there will be an additional cost of Rs.
40,000/- and the same plant will be able to handle upto capacity of 60 KLD.
DELIVERY : 8 - 10 weeks

OFFER VAILDITY: 30 Days

15
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PAYMENT TERMS:

Advance 35% along with PO

60% on inspection of equipments at our site but prior to dispatch
5% after three month from delivery or after successful erection
and commissioning, whichever is earlier.

Transportation of material extra as actual

TAXES/GST extra - as applicable

NOTE - PO and payments to be released in favor of “Wock Oliver”
WARRANTY

Wock-Oliver warrants the Purchaser that each system, as delivered to
Purchaser, shall be free from defective material or workmanship for a period of
eighteen (18) months from date of delivery or one (1) year from date of
installation, whichever comes first. All vessels and parts thereof claimed to be
defective by Purchaser must be returned at the expense of Purchaser to an
authorized WO, service depot for inspection prior to the allowance of any
credit or replacement. This warranty does not apply to damage resulting from
accident, neglect, corrosion and misuse.

The foregoing warranty is the only warranty extended by WO, and is in lieu of
other warranties, express or implied.

For Wock Oliver
Dr. Shellay Virk
MD-Wock Oliver

WO -- your partner in providing today's solution for tomorrow's environment
16
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ANNEXURE 20
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ANNEXURE 21
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ANREXURE 22 .. oo

W’ Pure and Cure Healthcare Pvt. Ltd.

(Akums’ Litesciences Division)

(A Subsidiary of
Akums Drugs &
Phamﬁge)uﬁ@ls Tel: +91-1334-234327, 28 & 29, Email: api@akums.in, Web: www.akums.in
. 0
?0 lﬂ)’ N O o O Sd
e MASS BALANCE
Product |Cefdinir |
Batch size |1 kg |
7-AVCA  0.65
TE 1.77 113  PTSA
DMA 6.13 2.57 MEOH
Al [l
'11)1::& i:gs CONDENSATION 280  DEE
: 660  TOTAL
TOTAL 27.51
34.76
| SOLVENT TO REUSE
DMA 5.66
FILTRATION 8218 lvnc pisTiL FNERTT.08
DEE 21.45
MEOH  2.57
TOTAL 30.74
l 263 1.39
y
[RESIDUE TO
lﬁDUCT TO NEXT STEP I INCINERATOR
2.83
A
PR 283 | conpENsATION I
REC SOLVENT TO REUSE
12,26
VAC DISTILL P e s
068 DMA
1032 TOTAL
RESIDUE |1.94
WATER 16.78
THF 459 cL 0.10
. 535" ADDN REACTOR IS'——
TOTAL 30.86
30.96
¥
CEFDINIRPRODUCT  J.00 [Zorr e I
PROXETIL lamo
LAYER SEPARATION ~ H828  JxoravErRTO BTP
Ls. 12 REC SOLVENT TO REUSE
450  THF
V.
l AC DISTILL '——~9.49 i
14.08 TOTAL
1.04
0.57 TEF
IN
I PAERATIR Io.37 > p1soH
For Pure an althcare Private Limited

Mabesl, K w\tow

Unit | : Vill. Sundran, P.O. Mubarakpur, Tehsil Derabassi, Distt. Mohali, Punjab - 140507 (INDIA)
Unit If : Vill. Chachrauli, P.O. Jeoli, Tehsil Derabassi, Lalru, Distt. Mohali, Punjab - 140501 (INDIA)
Unit 11l : 280-281, HSIIDC, Tehsil Barwala, Distt. Panchkula, Haryana - 134118 (INDIA)

Reqd. Office: 305, 3" Floor, Mohan Palace. L.S.C., Block-C, Saraswati Vihar, Delhi-110034.
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Cefpodoxime Proxetil Stage Cefpodoxime Acid
0.72 kg Yield 116
0.83
Input Qty, kg Output Qty, kg
Methanol flushing 0.06 Flushed Methanol 0.0¢
DMC 1.84
D-7TACA 0.72
DMC 0.06
Tri Methyl orthoform: 0.7p} H1/RCV/0 75
09,010 R
Ll H1/GLR/O
onMe 05
DMC flushing
DMC flushing =
Rxn mass I 5.16
Dl water Flushing 0.07 Flushed DI water 0.0
Dl water 3.05
Sodlum chlaride 0.35
Ag. Layer 6.2
H1/GLR/001
Sedium Chioride
Ag. layer 0.63
Org laver 231
DI water Flushing 0.03 Flushed Di water O‘Q
6.38
Ammonia Soln 1.45
Dl water Flushing 0.11 H1/GLR/002
D1 water Flushing 0.08 Flushed DI water O.g
l 845
DI water Flushing 0.03 Flushed DI water 0.0;
Main ML 7.59
DI water for washing 133 Water washing ML 133
5 H2/SSR/O
Methanol for washing 0.9] 0 H1/CFT/001, Methanol washing M 0.83
Dl water Flushing 0. R § ¥ ey o DI water Flushing 0.05
DI water Flushing 0.17 Dl water Flushing 017
Wet cake I 0.86
Methanol Flushing 0.02 Flushed methanol 0.02
Methanol 2.04
MAEM 0.79
Methanol 0.02
H1/SSR/002
TEA 0.27]
H1/RCV/0
Methanol 0.11! A/REVA
03
Rxn mass 4.10
Di water 10.78
DI water flushing 0.03 9 W tcame T Flushed DI water 0.03
Dl water
H3/GLR/O
Sulphuricacd /os g H3/SSR/006
Dl water flushing 0.0} S A et S flushed DI water 0.09
Dl water washing 0.88
1.51
1577

- ovwic Limited




MBT cake 0.43
¥ H3/CFT/001,
D! water Flushing 0.29 H3/CFT/003 Flushed DI water 0.}_%
Filtrate 15.28
H3/S5R/007,
DI water Flushing 0.08 H3/RCV/006, Flushed DI water 0.03
H3/RCV/014
15.28
Activated carbon 0.03
EDTA 0.01
H3/SSR/006
DI water for sparkler 133
DI water Flushing 0.09 Flushed DI water 0.09
l 1665
H3/SFL/002 Spentcarbon 0.04
DI water for washing 0.29 Flushed DI water u.z_%
H3/MFL/001
Sodium hydrosulphite 0.01
“151|  H3/GLR/002
Dl water flushing 0.08 Flushed DI water 0.09
l 1813
Main ML 17.23
Dl water washing 1.17 H3/CFT/005, Water washing ML .12
Acetone washing 0.51 H3/CFT/006 Acetone washing ML 051
Ol water Flushing 0.29 Flushed DI water 0.29
l 0.88
H3/VTD/O0L Evaporation 0.04
0.83

¢ and Cure Healtheare Private Limited

Mpbesha R Shakele

Auth. Signatory
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Product Cefpodoxime Proxetil Stage IEIPC
Batch size 0.42 kg Yield 1.54
Output 068 kg
Input Qty, kg Output Qty, kg
Toluene 2.64
Sodium chloride 0.05
Scdium icdide 0.41
TBAB 0.00
Crown ether 0.02
Toluene 0.08
IPR Toluene p E
Azeotropic water A z
CEIPC 0.43
DI water Flushed DI water 0.00
H2/GLR/003
Ol water 0.7, HDPE
Sodium thiosulphate 0.08 i
Ag. Layer O‘Ei
Sodium chloride
Ag. Layer 0.90
Toluene flushing 0.06
Org. layer 355
A
| H2/SFL/004 |
3.55
IPR Toluene 2.9]
H1/GLR/004
Qily mass 0.64
For cleaning and dehydration of reactor
Caustic flakes 0.00
Di water 0. HOPE | Flushed caustic soln 0.08
Orum
D water 0.48
ium thiosul, X
Sodium thiosulphate 0.c0 H2/GLR/003 :
Cleaning soln 0.49
DI water flushing 0.08 Flushed DI water 0.3
Toluene Flushing 0.04 Flushed Toluene 0.
Caustic flakes 0.00
Dl water 0.0 HOPE Flushed caustic soln 0.0
Drum
Dt water 0.48
Sodium thicsulphate 0.00 H1/GLR/004
Cleaning soln 0.49
D} water flushing 0.05 Flushed Dl water 0.03
Toluene Flushing 0.04 Flushed Toluene 008

For Pure and Cure Healthcare Private Limited




Recovered 498
Residue 0.92

Product Cefp Proxetil Stage Cefpod Proxetil
Batch size 0.83 kg Yield 12
Output 1,00 kg
Input Qty, kg Output Qty, kg
D! water flushing 0.09 Flushed DI water 0.03
Methanol flushing 0.05 | Flushed methanol 0.05
OMAC 3.81
CPDA 0.83
DMAC 0.11
EA 0.19
DBU 0.28
SSR/004
IEIPC 0.64 HSJSSN
DI watelf - 0.8; HDPE
Ammonium chioride 017
drum
Rxn mass 5.87
Dl water flushing 0.14 Flushed DI water 0.14
Di water Flushing 0.09 Flushed DI water 0.03
DI water/Ag. Layer 1250
EA 5.25
Sedium thiosulphate ___0.20
Sodlum chloride 0.25 H3/55R/002
EDTA 0.01
Ag_layer 19.23
D! water Flushing 0.14 Flushed DI water 0.14
Org. layer 5.85 |
ReU3E
EA 188
DMAC+ ag. Layer 19.23' RECOVERY;
|
Diwater _____6.23
Sodium thiosulphate 0.03] i EFF to ETP 1333
drum
Sodium hydrosulphat 0.02
H3/SSR/010
IS Ag. Layer 6.30 J H3/S5R/0
DI water 6.25 02
Sodium thiosulphate X
Sodium chloride 0.03]
Aq. Layer 6.38]
Activated carbon 0.05
EA flushing. 1.56
D! water Flushing 0.14 Flushed DI water 0.14
933
Spent carbon 0.08
g H3/SFL/001,
D! water washing 0.35 H3/MFL002 Washing Dl water 0.3§
927
EA Flushing D.06 Flushed EA O.%
IPR EA 6.77
Methancl 124 H3/SSR/001
Methanol Flushing 0.07
381

For Pure and Cure Healthcare Private Limited

MﬂL\QJL\ R ;‘wﬂ] Signatory
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IPR Methanol +EA 181
Methanol 128
IPR Methanol +EA 1.24
Methanol 0.82
H3/SSR/003
Dl water 0.07 HDPE
Conc. HCl 0.07]
drum
Methanal flushing 0.07
3.03
Methanal Flushing 0.07 l H3/MFL/003 I
311
Rxn mass 3.11
P. water Flushing 0.09 Flushed P. water 0.09
P.water 22.92
EDTA 0.01
Sodium thiosulphate 0.03
H
Dl water 0.43|H3/55T/0C 3fS5Ri0us
Ag. Ammonia 0.15] 6,
MFL/00S
P.water for wahsing 0.42
P. water Flushing 0.14 Flushed P. water 0.14
J 27.05
P.water Flushing 0.14 Flushed P water 0.14
Main ML 25.51
P. water 6.06| H1/GLR/0 HICFT/00%/ W:l:r washing ML 5.
wate .06 H3/CFT/002, il -
) H3/CFT/003
P.water flushing 0.28 Flushed P.water 0.2_8'
Wet cake l 154
H1/F8D/001, 1
H1/FBD/002, Evaporation 0.54
H1/FBD/003
1.00

For Pure and Cure Healthcare Private Limited

: M‘)l’l % M Signatory
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Product Cefixime Trihydrate Stage GVNE
Batch size 1.58 kg Yield 0.79
Output 1.25 kg
Input Qty, kg Output Qty, kg
DMF 1.34
Cong. HCI 0.01
GCLE 1.58
Sodium bromide 0.37
TPP 0.86
DMF 0.15
MDC 5.46
Dl water 0.6,
Formaldehyde 0.86| H2/GLR/00L
H2/ssR/011
Dl water 0.2 g
Sodium hydroxide 0.15| H2/ORC/001
Conc. HCI 0.08
IPR MDC 1.25 1.00
Methanol 10.01
IPR MDC+Methanol 9.57 7.66
Methanol 0.88
H2/GLR/001 PR MDC+Methanol 0.75 0.60
Di water 4.7§
Methanol 3.75]
20.58
Main ML 19.1 R
DI water 1.61 RECOVERY
Methanol 3.75 H2/CFT/002 or Washing ML 5.3
H2/CFT/003
EFF to ETP 890
Wet cake 1.47
3
H2/STD/001, Evaporation 0.22 0.18
H2/STD/002

1.25

Recovered

Residue

15.57

1.01




Product Cefixime Trihydrate Stage 7-AVCA
Batch size 1.25 kg Yield 0.40
Output 0.50 kg
Input Qty, ke Output Qty, kg
Phenol 2.75
GVNE 1.25 e H2/SSR/014
n-BA Flushing 0.62
J 4.62
D! water Flushing 0.28 Flushed DI water 0.2
D! water 10.52
n-BA 9.71
DI water Flushing 0.28 T T -l Flushed DI water 0.28
Ol water 4.21
SBC 0.36| H2/SSR/013
Ag. Layer 16.35
Ol water 2.10 H2/SSR/007
SBC 0.05!
Scdium chloride 0.1¢| H2/SSR/013
Ag. Layer 2.31
Dl water 2.10
SBC 0.05|
Sodium chloride 0.15] H2/SSR/013
__Aq. laver 2.31
I Org. Layer 13.&
DI water flushing 0.28 Flushed DI water 0.28
20.97 H2/ssR/012
20.87
n-BA 2.76 | Org. Layer 2.7¢
H2/sSR/007 I
Aq. Layer 20.97
I H2/SSR/012 |
20.97
n-84 2.76 I Org. Layer 2.76
H2/SSR/007 [
Ag. Layer 2097
Acetic acid 0.01

H2/S5R/012

H2/SFL/005

057

0.57

2617

0.57

5.52

5.52

Km and Cure Healthcare Private Limited

Shdege8igratory

S
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DI water flushing 0.28| 5 e S Flushed DI water 0.28 0.57
Dl water 3.13] H2/SSR/001
Sodium carbonate 0.28
27.88
Dl water 3.125
3.125 H2/SSR/008
Di water 3.125 B3
3.125
D! water 3.13
3.13
Di water for enzyme 3.50
Methanol 0.99
37.26
Activated carbon 0.06
Dl water washing 0.45
EDTA 0.01 H2/sSR/012
Hydro 0.02
DI water Flushing 1.77
40.55
Di water for washing 0.57 Washing DI water 0.57 114
| H2/sFL/oo1, | Spent carbon 0.07 0.14
H2/MFL/004 l
40.48
Dl water Flushing 0.28 Flushed DI water 0.28 0.57
DI water Flushing 0.28 e e S Flushed DI water 0.28 0.57
DI water 3.1; H2/S5R/009
Cone. H25C4 0.48) H2/GLR/004 /SR
l 44.08
DI water Flushing 0.28 = Flushed DI water 0.28 0.57
Main ML 43.37 86.73
DI water 2.50 Water washing ML 2.5 5.00
~ H2/cFT/001 —E——& 1
Acetone 18975 Acetone washing ML 198 3.85
Wet cake 0.71
i 0. .4
H2/5TD/003 Evaporation 21 0.43
0.50

For Puseand Cure Healheare Private Limied.

Malaes[«\ R S 472
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Product Cefixime Trihydrate Stage Cefixime Trihydrate
Batch size 0.50 kg Yield 2.00
Output 1,00 kg
Input Qty, kg OQutput Qty, kg
DI water 0.28 | Flushed DI water 0.28
Methanol 0.09 Flushed methanol 0.09
Methanol 1.19
Dl water 0.25
7-AVCA 0.50
TEA 0.27
Mica Ester 0.92

H2/SSR/006
D! water Flushing 0.28 e —— Flushed DI water 0.2
DI water 14.50| H2/SSR/010
Ol water 2.29
Conc. HCI 0.49| H2/FRT/001

17.65

DI water Flushing 0.28 Flushed DI water 0.28
DI water slurry wash 1.50

H2/CFT/005 MBT Cake 0.47
DI water Flushing 0.28 e v Flushed DI water 0.28

H2/MFL/003

Filtrate 18.67
EDTA 0.01
iumn b Iphi .01
Sodium hydrosulphite 0 H3/SSR/010
g

v
; Cure Healthcare rvate Limited

MaL\eS"f ’Z SL‘M“’W




l 2135

DI water Flushing 0.28 Flushed DI water 0.28
Main ML 19.69
DI water 1.25 Water washing ML 1.25
FT,
DI water 1.25 H2/CET/o08 Water washing ML 1.25
Wet cake ‘ 1.67
PW Flushing 0.28 Flushed PW 0.28
P. water 15.00
PW Flushing 0.28 e T S ——. Flushed PW 0.28
P. water 3.7,
Sodium Hydroxide 0.30| H2/55R/004
P. water 160 H2/SSR/005
Canc. HCI 0.40| H2/FRT/002
EDTA 0.02
Sodium chloride 0.50
Activated carbon 0.05
P. water 2.25
2553
PW Flushing 0.28 Flushed PW 0.28
H2/SFL/006 Spent carbon 0.0
PW Flushing 0.28 H2/MFL/003 Flushed PW 0.28
25.47
PW Flushing 0.28 Flushed PW 0.28
P. water 2.49 H2/GLR/002
Conc. HCI 0.60| H2/FRT/002
2847
PW Flushing 0.28 Flushed PW 0.28
Main ML 27.2
P_wate .25 3
water 1.2 H2/CFT/004 Water wnsh?ng ML 1.2
P. water 1.25 Water washing ML 1.23
125
H2/VTD/001 or Evaporation 0.25
H2/VTD/002
1.00

For Pure and

Cure Healthare Private Limited.

Auth. Signatory

Mahel, L Shules
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Product Cefuroxime Axetil Stage Cofuroxime Hydroxy
Batch size 059 kg Yield 1.58
Output 093 kg
Input Qty, kg Output aty, kg
| Elushing 0.04 Flushed MeOH 0.04
MDC Flushing 0.07 Flushed MDC 0.07
MDC 3.99
PCIS 0.57
DMAC 0.34
SMIA 0.50 PG/SSR/O11
Dl water 5. Ag. Layer 53§
PG/SSR/002
Dl water 0.10 Flushed DI water 0.&
Org. layer 4.94
MOC Flushing 0.07
PG/SSR/002
Muthanol 172
Dl water 272
D-TACA 0.59
Dl water 0.8
NaOH 0.19| PG/ssrfoos
5.01
PG/SSR/cO3
D! water 15 /s
NaOH 0.20] PG/SSR/003
MDC fayer 4.03
MoC 0.33
Diwater __________30)
HC| 0.34| PG/FRT/001 | Caustic sol. flushing
j 1233
Main M| 1118
Dl water 3.85) Water Washing ML 3.88
4 PG/NF!
woe it ooy b Mocwsbiegwi  3se
Dl water Flushing 5
NaOH 0.01 Pz Flushed NaOH Sol'n 015
D1 water Flushing 0.35 Flushed DI water 033
Wet cake 120
PG/STD/001, 5
PG/STD/002, Evaporation 027
PG/STD/003 &
PG/STD/CO4

0493

106
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[Product Cefuroxime Axetil stage Cefuroxime Acid
Batch size 0.93 kg Yield 1
Output 0.93
Input aty, kg Output ay, kg
Acetone Flushing 0.12 Flushed Acetone 0.12
Acetone Flushing 006 Flushed Acetone 008
Agetone Flushing ot Flushed Acetone 0.0
PG/RCV/00S
Acetone 255
LAY Hydroxy 0.93
Csic 0. PG/SSR/013
Acetone Flushing 0.13| PG/GLV/003 i S aamnebl, 0 Flushed Acetone 0.1}
Dl water 140
Ol water 5.03 Degassed Acetone
D! water
D! water 0.16 Flushed D) water o1g
10.45
Main ML 8.8
Ol vatee 3.07 ::;Egﬁ: Washing M 307|  AEcoveRy | Recovered
P
DI water Flushing 0.43 S/CH2 Flushed DI water 048 1
Wet Cake 163 EFFto ETP 9.34
Acetone 5.88
DI water 0.55
Caustic solution 5.40
Carbon 0.02 PG/SSR/005
D! water 0.50
Acetone 110
D! water Flushing 0.16 Flushed DI water 018
14.98
Hyflo fat bed 0.02 PG/SFL/O0L, Spentcarbon ___ 00%
PG/MFL/COL,
0| water Washing 0.38 PG/MFL/00Z Washing DI water 0.35
14.95
IPR Acetong 571
MDC 9.99
PG/GLR/001
Dl water Flushing 0.40 Fushed Water 04g
19.23
Main ML 174‘6_%
MoC 2.41 PG/CFT/003, MDC Washing ML 24 RECOVERY Recovered
PG/CFT /004,
DI water Flushing PG/CFT/008 Flushed DI water O.Q
EFF to ETP 643
Wet cake 155
PG/FBD/001, Evaporation 0.62
PG/FBO/002
083

256

13.67

For Pure and Cure Healtheare Private Limited
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Product Cefuroxime Axetil Stage Cefuroxime Axetil crystaliine
Batch size 0.93 kg Yield 1.1
Output 1.02 kg
Input Qty, kg Output Qty, kg
Acetone Flushing 0.05 Flushed Acetone 0.0§
DMAC Flushing 0.03 Flushed DMAC 0.03
OMAc 436
CFU Acid 0.93
Sodium carbonate 0.15 PG/SSR/0CE
1-AEB 0.7:
V/0018& s
Acatone Flushing 0.0§ ""’G;o; o g v 2% Flushed Aceton .
DMAc flushing 0.07] pem T Flushed DMAC 0.07.
6.18
Dl water 9.33
Ea 10.07
DI water R/O0OT
SBC 0.33] #G/ssrf010 FG/%
DI water 02} A et Flushed DI water 021
DI water Flushing 0.70 Flushed DI water 079
Ag layer Drg layer
19.05 10.91
EA Flushing 015 Flushed EA 0.15
EA 4.21
PG/SER/008
DMAc+Ag. Layer
DI water Flushing 0.21 Flushed DI water 0.2
Org Layer 10.91
321
DI water 5.57
Ag. Laver 5.131
Ll water 2,99 Ag. Laver 323
Dl water 2.95
dil HEl 0.02 Aq. Layer 328
7
Di water 0.8 PS/SSRI00)
Nacl 0.24] PG/ssR/010
Di water 0.2 o —— Flushed DI watsr 0.21
Aq. Layer 114
Carbon 0.05
EA for sparkler flushi 180
DI water flushing 021 Flushed DI water 0.21
l 15.86
Hyflo [ X
Hyllo for bed 0.03 PG/SFLI002, Py o
PG/SFL/003, PNt Seroon, s
DI water washin 0.70 EO/MEL/R08, 008 hing DI water 0.7
g : 004 or 005, 006 Il -
l 15.80
EA flushing 0.10 Flushed EA 010
IPREA 0.03
Methanol 0.76 PG/GLR/002 or
[3 7.20 PG/GLR/003
Dl water Flushing 0.21 Flushed DI water 021
l 2371
Main ML 2243
Cyelohexane PG/SST/New :Z//f:rm % Washing ML i1
Ol water Flushing 0.42 Flushed DI water 0.42
Wat cake l 128
PG/FBD/CO3, Evaporation 0.26
PG/FBD/004

l 1.02

For Purc and Cure Healthare Private Limited

ﬂa\(\!;?\/\ Q Shulbédesipuay
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Product

Cefuroxime Axetil Stage Cefuroxime Axetil A hous
Batch size 1.02 kg Yield 0.98
Output 1.00 kg
Input Qty, kg Output Qty, kg
Acetone 6.45
Cefuroxime Axetii cry 102
)
7.47
PI/SSRI002
7.47
PI/SD/001 Acetone ML 6.43
102
pl/RvopL Evaporation 0.02
7.47 1.00 6.47

For Pure and Cure Healthcare Private Limited
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MASS BALANGE
|
kg '
GCLE |38
NAI 115 2832 MDC
P 201 : 21.36  DMW
TOTAL 3.16 | CONDENSATION 49.68 TOTAL
56.40
NAOH 0.31 WATER
NACL 956 | rverseparaTioy  |AQLAYERTOETP SOD HYD
DMW 43.33 69.6 NACL
TOTAL 17.20 M
ORG LAYH34.00
MDG 4721
ACETAL 387  |ORG LAYER
===
DMW 14.24
TOTAL 56.92
99.32
: i
LAYER SEPARATION LAYER TO ETF
IPA
DMW
TOTAL
60.00
e
57.42
LAYER SEPARATION
35.38
VACUUM DISTILLATION
13.01 Residue
TO INGINERATOR
MPCC 12‘67
PHENOL  2.86
2.88 |
TEA 570, e AL 1334  DMW
EA 11.93 T
TOTAL 15.56 L 1334 TOTAL
1.57
LAYER SEPARATION  [AQLAYER TO ETP
13.34
AQLAY |18.23
DMW 19.80
AMM 0.06

B. ACETATE 4.35

POA
AMM
HCL
DMW

1 APCA

24.21

Kesidue

For Pure and Cure Healthcare Pfivate Limited

Mahesh R Sheokttoy




STEP 3

STEP 4

T™Ces
DANE SALT
HMDS
NMM

TOTAL

TEA

CEFPROZIL DMF SOLVA®

HCL o010 [
AMM 0.10

DMW 3.26 | CONDENSATION
TOTAL 3.6

CEFPROZIL

tAPCE  [0.77

348

027 | 12:25
(1’.24 CONDENSATION T:/si
. g 4O .
0.50 " 0.60
2.04
2.21 17.02

20.00

IU’\YLR SEFARATION 15.05

12
TO INCINERATOR

DMF SOLM 1.7

Residue

AQ LAYER TO ETP

M
Eer
DMF
HCL
DMW
TOTAL

Salt

Residue

0.7

Residue

For

d Cure Healthcare Private Limited ‘
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MASS BALANCE
|Product [CEFIPIME |
Batch size 1 kg —I
7-ACA 125
STEP 1
HMDS 0.90 350  ACETONE
=231
CH 11.00 375 DMW
NMP 0.56 |CONDENSATION 2.34 HCL
BN e
TMSI 1.85 9.59  TOTAL
rOTAL 14.41
25,25
. SOLVENT TO REUSE
11.00 CH
LAYER SEPARATION |55 Jvne pismi S50 ACEIONE
ORG LAY 14.50 TOTAL
086 |HMDS
AQLAY [7.90 185  |TMsSI
2.85 ¢TOTAL
TEA 1.45 RESIDUE TO
PO 7 lgcmsﬂmoa
9.35
GHECK PLICONDENSATDN '
b
AQLAYER TO ETP
STEP 2
ZAPCE |0.71
MAEM 0.76 535 LMF
CONDENSATION 2008 DX
025 TEA
10.60 TOTAL
12.07
¥ SOLVENT TO REUSE
ORG LAY [VAC DMF 5.35
Imm SEPARATION e DISTILLATION
]mz
HCL 0.85
LAY
ACETONE 3260 | WAYER
TOTAL 33.45 T
.12
) o4
CEFIPIME  1.00 [o oo 2oeeny AQLAY
5.00
4.17
A i
SOLV RECOVERY sleualig
32.60
1.57 ly.m-
RESIDUE TO INCINERATOR

For Cure Healthcare Private Limited
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STEP 1

STEP 2

350

|Product |Ceftriaxone =]
|Batch size |1 kg |
7-ACA 0.57
w ot W e
TOTAL 0.89 |CONDENSATION 2.23 ACETONE
19.88 TOTAL
21.3¢4
LA <+——|FILTRATION
0.62
20.72
il +——|LAYER SEPARATION 22d VAC DISTILLATION S G
0.87 ACETONE 2.23
1 8.88
AQ LAYER|11.01
INCIN 0.26 Residue
7ACT 0.62
0.4 DMAC
TEA 0.27 CONDENSATION 3.33 THF
MAEM 0.68 18.83 ACETONE
2 ESH 0.87 3.12 DMW
1.49 26.22 TOTAL
po8.33
CEFTRISOD . lemration
1.00
27.33
lr SOLVENT TO REUSE
24.21 DMAC 0.94
T >
LAYER SEPARATION VAC DISTILLATION ACETONE 18.83
1 l THF 3.33
3.12 23.10
AQ LAYER TO ETP INCIN 1.11 Residue

For d Cure Healthcare Private Limited
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CYAES ANNEXURE 23

Water Balance

of

M/s. Akums Lifesciences Ltd

Village Sundran,

Distt. SAS Nagar

R

Prepared by
M/s. Advance Environ Solution,
Patiala-147001

> Reuse. Reduce. Recycle.
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1.0 Background:

2.0

As consent application furnished to the Punjab Pollution Control Board,
M/s. Akums Lifesciences Ltd,Village Sundran, Distt. SAS Nagar is engaged
in the manufacturing of following 7 no. of products as given in Table-I,

out the products for which Environmental Clearance under EIA

Notification has been obtained from State Environment Impact
Assessment Authority, Punjab:
Table-I
Sr. No. Product Quantity (kg/day)
3 Ceftriaxone Sodium 100
2 Cefdinir 10
3 Cefepime Hydrochloride Sterile 30
4 Cefuroxime Axetil 126.6
5 Cefpodoxime Proxetil 100
6 Cefixime 80
7 Cefprozil 20
TOTAL 466.6 kg/day

The industry has approached the consultancy firm to prepare the water
balance statement and it has furnished the requisite documents such as
application submitted to PPCB for obtaining CTO under the Water
Act, 1974, freshwater consumption in each section,
generation (HTDS & LTDS) from various sources and mass balance of the

each product for formulation of water balance.

Water Consumption:

The consumption of water in various sections met from fresh water and
treated wastewater as per the information supplied by the unit, is given

Reuse. Reduce. Recycle.

Mobile: +91-98788-50537 email: aespta21l@gmail.com

M/S Advance Environ Solution. R.0.: 132, St. No. 4, Sidhu Colony, Patiala (Pb.) INDIA.

wastewater
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3.0 Wastewater Generation:

3.1 HIGH TDS Streams:
As per mass balance (Annexure B to H) of 7 products furnished by the

unit, the generation of wastewater from the process has been
calculated, which is given in Table-lll:

Table-lll
Quantity of | Quantity of | Total Quantity
Product wastewater | of wastewater
Sr. Ber e Produced Generation | Generation
No. (kg/day) in It per kg (It/day) -
of Product
Produced
Ceftriaxone 100 1413
1 : 14.13
Sodium
2 Cefdinir 10 16.78 167
Cefepime 30 409.20
3 | Hydrochloride 13.64
Sterile
4 Cefuroxime Axetil 126.6 69.96 8856.56
Cefpodoxime 100 7857.81
5 S 78.58
Proxetil
6 Cefixime 80 112.28 8982.06
7 Cefprozil | RS 154.39 | 3087.80
30774.231t/day
About
Total 30.8 KLD
containing
6.0% TDS

Reuse. Reduce. Recycle.
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in Table-ll as under:

Table-ll
Sr. Source of Water Consumption of Water (KLD)
No. Consumption
Fresh Treated Total
wastewater
: Domestic 13 - 13
2. Boiler Feed 25 5 30
3. Floor washing 2 - 2
4. | Vessel washing 6 - 6
5. | Scrubbing media in ) - 5
the APCD
6. DM Plant ' 30 - 30
regeneration
7 Vacuum Pump 8 - 8
8. | Cooling Tower Make 374 58.6 96
up water
9. | CIP of MEE/ATFD 2.0 - 5.0
10. | CIP of RO Plant 2.0 - 1.5
Total 127.4 63.6 191

e

Reuse. Reduce. Recycle.
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Table-V

Sr.No. Source Quantity of TDS
wastewater | Concentration

Generation (%)

(KLD)

1. | Floor Washing 2.0 0.5

2 Vacuum Pump 6.5 0.5

4. Cooling Tower Blow Down 753 0.35

5. Boiler Blow Down 4.5 0.35

Total 20.3KLD

Therefore, about 63.3KLD (30.8+12.2+20.3) of wastewater containing

3.9% of TDS is fed to the MEE after mixing with RO Reject.

3.3 Low TDS Organic Streams Treated in ETP:

There is generation of about 107.5 KLD of low TDS organic stream from

MEE condensate and Domestic Effluent, which is treated in the ETP

followed by RO Plant. The detail of which is given in Table-VI:

Table-VI
Sr.No. Source Quantity of wastewater
Generation (KLD)
1. MEE Condensate 96.5
2. | Domestic Effluent 11.0
Total 107.5 KLD

Reuse. Reduce. Recycle.

Mobile: +91-98789-50537 email: aespta2l@gmail.com
M/S Advance Environ Solution. R.0.: 132, St. No. 4, Sidhu Colony, Patiala (Pb.) INDIA.

118




356

0)AES

ADVANCE ENVIRON SOLUTION

Besides, the High TDS (having TDS more than or equal to 1%)
wastewater is generated from Washing of Vessels, CIP of MEE/Drier &
RO Plant, Spent scrubbing liquid, Filter washing and DM Plant

regeneration etc.The quantity of HTDS generation from these sources is

given Table-IV:
Table-IV
Sr.No. Source Quantity of TDS
wastewater Concentration
Generation (KLD) (%)
3 Vessel Washing ' 5.0 2.0
Z. CIP of MEE/ATFD 1.6 5.0
3. CIP of RO Plant 2.0 1.0
4, Spent scrubbing liquid 1.6 15.0
5. DM Plant regeneration 2.0 4.0
Total 12.2KLD

3.2 Low TDS Inorganic Streams:
There is generation of low TDS inorganic stream from cooling tower

blow down and boiler blow down, which is given in Table-V:

L

Reuse. Reduce. Recycle.
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Thus, eventually at the outlet of ETP about 106 KLD of treated
remains,which is passed through RO Plant to get 63.6 KLD of Permeate
containing 200 mg/l of TDS and 42.4 KLD of RO Reject containing 6000
mg/l of TDS.RO permeate is used as boiler feed and in the cooling tower
as make up.The 42.4 KLD of RO Reject containing 6000 mg/l of TDS is
mixed with inorganic TDS stream for further passing through MEE
followed by ATFD.
3.4 High TDS Wastewater Generated from RO plant of ETP:

RO reject to the tune of 42.4 KLD containing about 6000 mg/l of TDS
inorganic in nature, is mixed with above mentioned stream having
quantity 63.3KLD containing about 3.90% solids, thus, making total
quantity of 105.7 KLD (63.3+42.4) containing about 2.60% solids is
passed through MEE to get 96.5 KLD of condensate containing about
1000 mg/l and 9.2 KLD of concentrate containing about 28.55% solids.

The condensate containing about 1000 mg/l of solids is sent ETP for

further treatment.
4.0 Quantity of wastewater at Inlet & Outlet of RO,MEE and
Drier:
The quantity of wastewater being handled at RO,MEE and ATFD is given
in Table-ViIl.
Table-Vil
Sr.No. Source Quantity (KLD)
ROPlant
1. | RO Feed 1006 KLD containing 105-2500 mg/I

Reuse. Reduce. Recycle. e
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3. RO Permeate

63.6 KLD containing TDS=200 mg/|

4, RO Reject 42.4 KLD containing TDS=6000 mg/I
MEE
4, MEE Feed 63.3+42.4=105.7KLD containing

TDS=2.60%

5 MEE Condensate

96.5 KLD containing TDS=1000 mg/|

6. MEE Concentrate

9.2KLD containing TDS=22.55%

ATFD
8. Feed to ATFD | 9.2KLD containing 28.55% solids
9. ATFD 3.2 TPD containing 20% water content
Concentrate

5.0 Water Balance:

Based on the above data/ information, the water balance has been
formulated and is given at Annexure-A:

Reuse. Reduce. Recycle.
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S WATER BALANCE |
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